
 
Quarantine requirements of various state 
 

S.No
.

State For Description Last updated on

1 ANDAMAN &
NICOBAR

Domestic Institutional quarantine No Institutional Quarantine for passengers carrying negative RT-PCR test report.

Home quarantine Not required

Health screening Not required

Covid test All incoming passengers aged above 1 year shall MANDATORILY carry RT-
PCR negative test report issued from an ICMR approved Labs, subject to the
condition that RT-PCR test should have been taken within 48 Hrs prior to
commencement of journey and produce the Test Result /Report at the originating
station and also at Port Blair Airport for verification with SRF ID No. for
validation at the designated counter in Arrival Hall of Port Blair Airport

In addition to the above, the Rapid Antigen test will be conducted randomly on
incoming passengers with effect from 07.04.2021

Passenger obligation
Arriving Pax - All incoming passengers aged above 1 year shall
MANDATORILY carry RT-PCR negative test report issued from an ICMR
approved Labs, subject to the condition that RT-PCR test should have been taken
within 48 Hrs prior to commencement of journey and produce the Test Result
/Report at the originating station and also at Port Blair Airport for verification with
SRF ID No. for validation at the designated counter in Arrival Hall of Port Blair
Airport.
Proper wearing of masks is also mandatory
Passengers who are not carrying proper negative RT-PCR report shall be sent back
on the same flight.
All arriving passengers who will be selected for the random Rapid Antigen test by
district authorities need to co-operate with officials performing the test at the
airport.

Departing Pax - Passengers having safe status in the Arogya Setu app and Only
those who are wearing masks, asymptomatic are allowed inside the airport.

Airline obligation Protective gears to all the passengers. Medical gowns to middle seat passengers.
Passengers data in the given format to be shared with District Authorities as
deputed by DC South Andaman at the airport.
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Airport or state obligation Social distancing to be maintained between passengers.

Validating SRF ID of passengers showing negative Covid -19 report from ICMR
recognized labs at the designated counters in the arrival itself..

Random selection of incoming passengers will be done by District Authorities
deputed at the airport.

Rapid antigen test will be conducted on those randomly selected incoming
passengers with effect from 07.04.2021

Provision of Facilities and infrastructure as mandated in MOCA Guidelines.

 Deployment of Staff from Health Department and technical Staff by District
Administration.

Penalty against passengers and staff who are not wearing masks.

Passengers who are not carrying proper negative RT-PCR report shall be sent back
in the same flight.
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2 ANDAMAN &
NICOBAR

Domestic Institutional quarantine No Institutional Quarantine for passengers carrying negative RT-PCR test report.

Home quarantine Not required

Health screening Not required

Covid test All incoming passengers aged above 1 year shall MANDATORILY carry RT-
PCR negative test report issued from an ICMR approved Labs, subject to
condition that RT-PCR test should have been taken within 48 Hrs prior to
commencement of journey and produce the Test Result /Report at the originating
station and also at Port Blair Airport for verification with SRF ID No. for
validation at designated counter in Arrival Hall of Port Blair Airport

NO covid test is conducted at the airport.
No exemptions to any arriving passengers

Passenger obligation Arriving Pax - All incoming passengers aged above 1 year shall
MANDATORILY carry RT-PCR negative test report issued from an ICMR
approved Labs, subject to condition that RT-PCR test should have been taken
within 48 Hrs prior to commencement of journey and produce the Test Result
/Report at the originating station and also at Port Blair Airport for verification with
SRF ID No. for validation at designated counter in Arrival Hall of Port Blair
Airport.
Proper wearing of masks is also mandatory
Passengers who are not carrying proper negative RT-PCR report shall be sent back
in the same flight.

Departing Pax - Passengers having safe status in Arogya Setu app and Only those
who are wearing masks, asymptomatic are allowed inside the airport.

Airline obligation Protective gears to all the passengers.
Medical gowns to middle seat passengers.

Airport or state obligation Social distancing to be maintained between passengers.
All Passengers data in given format to be shared with District Authorities as
deputed by DC South Andaman at the airport.
Provision of Facilities and infrastructure as mandated in MOCA Guidelines.
Deployment of Staff from Health Department and technical Staff by District
Administration.
Validating SRF ID of passengers showing negative Covid -19 report from ICMR
recognized labs at the designated counters in the arrival itself.
Penalty against passengers and staff who are not wearing masks.
Passengers who are not carrying proper negative RT-PCR report shall be sent back
in the same flight.

03/04/2021
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3 ANDHRA PRADESH Domestic Institutional quarantine None

Home quarantine None

Health screening Thermal screening shall be done for all passengers

Covid test Thermal screening shall be done for all passengers

Passenger obligation All passengers are required to register themselves on Spandana website
www.spandana.ap.gov.in

Airline obligation Airlines to ensure passenger has registered on Spandana website, before boarding

Airport or state obligation Thermal screening for all departing and arriving passengers.
 COVID test for passengers at the discretion of Health Officials

01/04/2021
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4 ANDHRA PRADESH International Institutional quarantine For symptomatic passengers as advised by health authorities

Home quarantine For all International travelers except travelers coming through flights originating
from United Kingdom, Brazil, South Africa, Europe and Middle East are advised
for self-monitor of their health for 14 days. All such passengers shall inform to the
State or National Call Centre in case they develop symptoms at any time during
the quarantine or self-monitoring of their health.
For All international travelers coming or transiting from flights originating from
United Kingdom, Brazil, South Africa has to give their sample in the designated
area and exit the airport only after confirmation of negative test report. Transit
travelers from United Kingdom, Brazil and South Africa who are found negative
on testing at the airport shall be allowed to take their connecting flights and
advised quarantine at home for 14 days. Non Transit travelers shall give samples
at the designated area and exit the airport.
All other travelers from Middle East who have to exit the destination airport or
take connecting flights to their final domestic destination shall give samples at the
designated area and exit the airport. If the test report is negative, they will be
advised to self-monitor their health for 14 days. If the test report is positive, they
will undergo treatment as per standard health protocol.

Health screening Thermal screening for all international arrivals.
Self paid COVID-19 test (RT-PCR) at Airport.
In respect of transit passengers from United Kingdom, South Africa and Brazil
and who have tested negative in transit Airport in India, they shall give sample for
testing and leave the Airport.

Covid test For all symptomatic passengers as advised by health authorities.
All international travelers coming/transiting from flights originating from United
Kingdom, Brazil, South Africa will give their sample in the designated area and
exit the airport only after confirmation of negative test report. All International
travelers from Middle East who have to exit the destination airport or take
connecting flights to their final domestic destination shall give samples at the
designated area and exit the airport.

Passenger obligation All International travelers should submit Self-Declaration form on the online Air
Suvidha portal (www.newdelhiairport.in)All passengers should upload a negative
COVID-19 RT-PCR report. This test should have been conducted within 72 hours
prior to undertaking the journey.
All International travelers coming/transiting from flights originating from United
Kingdom, Brazil, South Africa and Middle East should submit Self-Declaration
Form (SDF) on the online Air Suvidha portal (www.newdelhiairport.in) before the
scheduled travel and to declare their travel history (of past 14 days).

Airline obligation Ensuring passengers are complying with the center/state guidelines including
RTPCR test reports prior boarding.

Airport or state obligation Implementation of travel guideline issued by Center/State authorities. Test facility
at Airport.

01/04/2021
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5 ASSAM Domestic Institutional quarantine  COVID swab test will be conducted upon arrivals. Antigen , RT PCR test
available in Guwahati, Dibrugarh, Jorhat, Silchar.
10 days of home/ institutional quarantine at Dibrugarh.

Home quarantine Passenger with Valid Return ticket within 24 hours are exempted from Quarantine
at Guwahati
For GAU, since Antigen test is available, following shall be the steps for arriving
passengers from other states:
If the test result is positive, the passenger will be moved to COVID facility for
further processing as per protocol.
If the results are negative, swab test will be done and sent for RT PCR COVID 19
test also.
The passenger will be allowed to proceed and Home quarantine for 03 to 05 days
within which RT PCR results will be shared.
10 days of home quarantine from the day of arrival at Dibrugarh.

Health screening Thermal screening will be conducted upon arrivals
 COVID swab test will be conducted upon arrivals. Antigen test available in
Guwahati, Dibrugarh, Jorhat, Silchar.

Covid test COVID-19 test shall be performed for all passengers arriving at GAU and destined
for Kamrup (Metro) district at airport, free and paid both. and for other places tests
will be done at respective districts test centre.  Thermal screening will be
conducted upon arrivals. Paid test also available for which the results are declared
within 24 hrs.

01/04/2021

Total records - 64

Report generated on 08 April 2021 12:12:33 pm Page 6



 

 

 
S.No

.
State For Description Last updated on

Passenger obligation Passenger with Valid Return ticket within 24 hours are exempted from Quarantine
GAU
For GAU, since Antigen test is available, following shall be the steps for arriving
passengers from other states.
If the test result is positive, the passenger will be moved to COVID facility for
further processing.
If the results are negative, swab test will be done and sent for RT PCR COVID19
test also.
The passenger will be allowed to proceed and Home quarantine for 03 to 05 days
within which RTPCR results will be shared.
Passengers not willing to quarantine can avail the RTPCR results within or upto
24 hrs on payment basis.
If the passenger does not wish to Home quarantine district administration will
facilitate the quarantine option in a hotel.
The expenses will need to be paid by the passengers.
Exception to Quarantine and COVID test.  A Person if previously tested positive
for COVID-19 and subsequently tested negative, need not undergo Rapid Antigen/
RT PCR testing on arrival.
As per latest SOP released by the Govt. of Assam, certain dignitaries and officers
of the central government are exempted from testing and quarantine. Also,
passengers coming from North Eastern states are also exempted from testing and
quarantine.
Passengers returning back to state within 24 hours of departure.  Asymptomatic
Child below 10 years. However, parents may opt for test at designated COVID 19
test centers.
Persons who have undergone COVID 19 RTPCR test from ICMR approved
centers not before 72 hrs of their arrival at GAU and their results are negative.

 Pregnant Women  Elderly passenger above 75 years  Person due to attend funeral
of immediate relation.  Symptomatic Passenger shall undergo RTPCR test also.
Please visit State Governments website for detailed Quarantine Regulations.

Airline obligation Airlines are required to furnish the passenger manifest to the State government
Health Authorities.
 Airline shall make onboard announcement for proper disposal of PPEs in
BioHazard bins before leaving the airport terminal

Airport or state obligation COVID-19 test shall be performed for all passengers arriving at GAU and destined
for Kamrup (Metro) district at airport and for other places tests will be done at
respective districts. Covid test facility at Guwahati, Dibrugarh, Jorhat, Silchar.
 Thermal screening will be conducted upon arrivals.

Total records - 64
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6 ASSAM Domestic Institutional quarantine  COVID swab test will be conducted upon arrivals. Antigen , RT PCR test
available in Guwahati, Dibrugarh, Jorhat, Silchar.
10 days of home/ institutional quarantine at Dibrugarh.

Home quarantine Passenger with Valid Return ticket within 24 hours are exempted from Quarantine
at Guwahati
For GAU, since Antigen test is available, following shall be the steps for arriving
passengers from other states:
If the test result is positive, the passenger will be moved to COVID facility for
further processing as per protocol.
If the results are negative, swab test will be done and sent for RT PCR COVID 19
test also.
The passenger will be allowed to proceed and Home quarantine for 03 to 05 days
within which RT PCR results will be shared.
10 days of home quarantine from the day of arrival at Dibrugarh.

Health screening Thermal screening will be conducted upon arrivals
 COVID swab test will be conducted upon arrivals. Antigen test available in
Guwahati, Dibrugarh, Jorhat, Silchar.
ALL Passengers from MUMBAI, BANGALORE arriving at any Airport in Assam
Will mandatorily need to carry a NEGATIVE RT PCR test report, conducted
within 72 hrs prior to the Journey.

Covid test COVID-19 test shall be performed for all passengers arriving at GAU and destined
for Kamrup (Metro) district at airport, free and paid both. and for other places tests
will be done at respective districts test centre.  Thermal screening will be
conducted upon arrivals. Paid test also available for which the results are declared
within 24 hrs.
- ALL Passengers from MUMBAI, BANGALORE arriving at any Airport in
Assam Will mandatorily need to carry a NEGATIVE RT PCR test report,
conducted within 72 hrs prior to the Journey.

04/04/2021
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Passenger obligation Passenger with Valid Return ticket within 24 hours are exempted from Quarantine
GAU.
For GAU, since Antigen test is available, following shall be the steps for arriving
passengers from other states.
If the test result is positive, the passenger will be moved to COVID facility for
further processing.
If the results are negative, swab test will be done and sent for RT PCR COVID19
test also.
The passenger will be allowed to proceed and Home quarantine for 03 to 05 days
within which RTPCR results will be shared.
Passengers not willing to quarantine can avail the RTPCR results within or upto
24 hrs on payment basis.
If the passenger does not wish to Home quarantine district administration will
facilitate the quarantine option in a hotel.
The expenses will need to be paid by the passengers.
ALL Passengers from MUMBAI , BANGALORE arriving at any Airport in
Assam Will mandatorily need to carry a NEGATIVE RT PCR test report,
conducted within 72 hrs prior to the Journey.
Exception to Quarantine and COVID test.  A Person if previously tested positive
for COVID-19 and subsequently tested negative, need not undergo Rapid Antigen/
RT PCR testing on arrival.
As per latest SOP released by the Govt. of Assam, certain dignitaries and officers
of the central government are exempted from testing and quarantine. Also,
passengers coming from North Eastern states are also exempted from testing and
quarantine.
Passengers returning back to state within 24 hours of departure.  Asymptomatic
Child below 10 years. However, parents may opt for test at designated COVID 19
test centers.
Persons who have undergone COVID 19 RTPCR test from ICMR approved
centers not before 72 hrs of their arrival at GAU and their results are negative.

 Pregnant Women  Elderly passenger above 75 years  Person due to attend funeral
of immediate relation.  Symptomatic Passenger shall undergo RTPCR test also.
Please visit State Governments website for detailed Quarantine Regulations.

Airline obligation Airlines are required to furnish the passenger manifest to the State government
Health Authorities.
 Airline shall make onboard announcement for proper disposal of PPEs in
BioHazard bins before leaving the airport terminal
Airlines are to allow only board those passengers at MUMBAI , BANGALORE
who are carrying negative RTPCR test report.

Airport or state obligation COVID-19 test shall be performed for all passengers arriving at GAU and destined
for Kamrup (Metro) district at airport and for other places tests will be done at
respective districts. Covid test facility at Guwahati, Dibrugarh, Jorhat, Silchar.
 Thermal screening will be conducted upon arrivals.

Total records - 64
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7 ASSAM Domestic Institutional quarantine Thermal screening will be conducted upon arrivals
 COVID swab test will be conducted upon arrivals. Antigen test available in GAU.

Home quarantine Passenger with Valid Return ticket within 24 hours are exempted from Quarantine
GAU
2. For GAU, since Antigen test is available, following shall be the steps for
arriving passengers from other states.
 3. If the test result is positive, the passenger will be moved to COVID facility for
further processing.
4. If the results are negative, swab test will be done and sent for RTPCR
COVID19 test also.
The passenger will be allowed to proceed and Home quarantine for 05 days within
which RTPCR results will be shared

Health screening Thermal screening will be conducted upon arrivals
 COVID swab test will be conducted upon arrivals. Antigen test available in GAU.

Covid test COVID-19 test shall be performed for all passengers arriving at GAU and destined
for Kamrup (Metro) district at airport and for other places tests will be done at
respective districts.  Thermal screening will be conducted upon arrivals

15/03/2021
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Passenger obligation 1. Passenger with Valid Return ticket within 24 hours are exempted from
Quarantine GAU
2. For GAU, since Antigen test is available, following shall be the steps for
arriving passengers from other states.
 3. If the test result is positive, the passenger will be moved to COVID facility for
further processing.
4. If the results are negative, swab test will be done and sent for RTPCR
COVID19 test also.
The passenger will be allowed to proceed and Home quarantine for 05 days within
which RTPCR results will be shared.
5. Passengers not willing to quarantine can avail the RTPCR results within 60
mins by paying 2200 INR.
6. If the passenger does not wish to Home quarantine district administration will
facilitate the quarantine option in a hotel.
The expenses will need to be paid by the passengers. Exception to Quarantine and
COVID test
 Foreign diginitary or diplomats belonging to any embassy or diplomatic mission
in India on an official visit.  Officials of multilateral funding agencies like world
bank  ADB   JICA etc on an official visit. Officials of investigation or intelligence
or agencies such as NIA CBI ED IB on an official visit covert visit. Official of
income tax on an official visit.  Passengers returning back to state within 24 hours
of departure.  Asymptomatic Child below 10 years. However, parents may opt for
test at designated COVID 19 test centers.  Persons who have undergone COVID
19 RTPCR test from ICMR approved centers not before 72 hrs of their arrival at
GAU and their results are negative.

 Pregnant Women  Elderly passenger above 75 years  Person due to attend funeral
of immediate relation.  Symptomatic Passenger shall undergo RTPCR test also.
Please visit State Governments website for detailed Quarantine Regulations

Airline obligation Airlines are required to furnish the passenger manifest to the State government
Health Authorities.
 Airline shall make onboard announcement for proper disposal of PPEs in
BioHazard bins before leaving the airport terminal

Airport or state obligation COVID-19 test shall be performed for all passengers arriving at GAU and destined
for Kamrup (Metro) district at airport and for other places tests will be done at
respective districts.
 Thermal screening will be conducted upon arrivals

Total records - 64
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8 BIHAR Domestic Institutional quarantine PATNA/ DARBHANGA-
Passengers undergoing rapid antigen test upon arrival, If found Positive for Covid-
19 they will be sent to Institutional quarantine where they will be tested again
through RT-PCR mode where the final decision for Institutional/Home quarantine
will be taken by State Health Authorities depending on the result of the test.

GAYA-
No quarantine.

Home quarantine PATNA/ DARBHANGA -
Depending upon the result of the test, State Health Authorities will determine the
Home quarantine

GAYA-
No Quarantine.

Health screening PATNA/ DARBHANGA-
Thermal Screening mandatory for all Incoming/Outgoing passengers.

GAYA-
Thermal screening shall be conducted on arrival.

Covid test PATNA/ DARBHANGA-
Passengers coming specifically from Maharashtra, Kerala, and Punjab have to
produce a Negative Covid-19 RT-PCR report within 72 Hours.  In case of lacking
the Negative Covid-19 report, they have to undergo Rapid Antigen Test for the
same for which medical team of health department has been deputed to the airport
by Bihar government.

GAYA-
Pax coming from Maharashtra, Kerala, Punjab, Delhi, Gujrat, and Madhya
Pradesh shall have to produce certificate (i) RA Test should have been taken
within 24 hrs before the commencement of journey. (ii) RTPCR test should have
been taken within 72 hrs before the commencement of the journey. (iii) Shall have
to produce certificate regarding Both COVID-19 vaccinations and have completed
fourteen days from 2nd vaccination.
(iv) Random tests for Pax coming from other states shall be taken.
In case of non-availability of above documents passengers coming from above
states have to undergo for RA test available at Airport.

Passenger obligation PATNA/ DARBHANGA-
1) All passengers must download Arogya Setu App.
2) Wearing of Mask is made compulsory for entry into Terminal Building.

GAYA-
Pax shall have to wear a mask properly and shall maintain social distancing upon
arrival.

05/04/2021
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Airline obligation PATNA/ DARBHANGA-
Shall make the onboard announcement for proper disposal of PPEs in bio-hazard
bins.

GAYA-
The Airlines shall co-ordinate the passengers.  Time to time announcement
through PA system for maintaining social distancing and wearing of mask
properly.

Airport or state obligation PATNA/ DARBHANGA-
1) Thermal Screening is being carried out for every arriving passenger at the
airport.
2) Passengers coming specifically from Maharashtra, Kerala, and Punjab have to
produce a Negative Covid-19 report within 72 Hours.  In case of lacking the
Negative Covid-19 report, they have to undergo Rapid Antigen Test for the same
for which medical team of health department has been deputed to the airport by
Bihar government.

GAYA-
Co-ordinate the medical team for the COVID-19 test of every passenger coming
from above six states.

9 BIHAR International Institutional quarantine 7 days

Home quarantine 7 days for asymptomatic international traveller arriving at Gaya Airport.

Health screening Thermal Screening upon arrival.

Covid test As per MOHFW guidelines on dated 17.02.2021.

At present, 02 domestic flight is operating daily in sector DEL/GAY/DEL. No
International flight is operating since 22.10.2020 till date at Gaya Airport. It has
been confirmed by Health department, Gaya that RT-PCR test report will take
around 24 hours.  Recently a request letter has been forwarded to DM, Gaya for
RTPCR test for transit passengers.  The DM, Gaya has instructed the Civil
Surgeon vide his letter no. 1239 dated 24.02.2021 to conduct the RTPCR test for
transit passengers immediately (Copy enclosed).

Passenger obligation As per MOHFW guidelines on dated 17.02.2021

Airline obligation As per MOHFW guidelines on dated 17.02.2021

Airport or state obligation As per MOHFW guidelines on dated 17.02.2021

03/04/2021
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10 CHANDIGARH Domestic Institutional quarantine No institutional quarantine

Home quarantine No home quarantine.

Health screening Thermal screening on arrival.

Covid test No COVID test

Passenger obligation NIL.

Airline obligation NIL.

Airport or state obligation The passengers found to be symptomatic during screening shall be isolated and
immediately  action shall be taken as per health protocol.

05/04/2021

11 CHANDIGARH Domestic Institutional quarantine No quarantine.

Home quarantine No quarantine.

Health screening Thermal screening will be done for all passengers

Covid test  Thermal screening will be done for all passengers

Passenger obligation Passenger is required to fill up Health Declaration form upon arrival
 All passengers must download Aarogya Setu App
 All passenger must register on COVA Punjab App before commencing their
journey

Airline obligation Customers to be informed about COVID 19 arrival process before boarding
 Airlines to ensure that all other arriving passengers (not belonging to Punjab)
names, address and mobile numbers to be provided to the State
Station managers to provide arriving passenger list to Nodal officer in advance

Airport or state obligation Thermal screening will be conducted for all passengers

15/03/2021
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12 CHANDIGARH International Institutional quarantine No Institutional quarantine.

Home quarantine All passengers shall give samples for Covid-19 testing at the designated area and
exit the airport. If the test report is negative, they are advised for self monitoring
the health for 14 days. If test results are positive, they will undergo treatment as
per standard health protocol.

Health screening Thermal screening of all passengers.

Covid test Transiting Travellers (T on SDF) travelling from Brazil, South Africa, and United
Kingdom shall give samples at designated area and take connecting flight only
after approved negative test report.
All other passengers shall give samples for Covid-19 testing at the designated area
and exit the airport. If the test report is negative, they are advised for self
monitoring the health for 14 days. If test results are positive, they will undergo
treatment as per standard health protocol.

Passenger obligation All travellers planning journey shall submit self declaration form on Air Suvidha
portal and upload a negative RTPCR test report with test conducted within 72
hours prior to undertaking the journey.

Airline obligation None

Airport or state obligation On arrival thermal screening is carried out for all passengers and self declaration
form is checked by health officials at the airport.
Passengers found to be symptomatic during screening shall be isolated
immediately and taken to the medical facility as per protocol.

05/04/2021

13 CHATTISGARH Domestic Institutional quarantine No institutional quarantine.

Home quarantine Passengers arriving from other states By Air will have to undergo 07 days of
Home Quarantine. However passengers who are returning within 72 hrs of Arrival
are exempted from Home Quarantine

Health screening Health screening for all arriving passengers.

Covid test COVID-19 test not required.

Passenger obligation Exemption from home quarantine for passengers on production of return ticket of
within 72hrs.

All passengers must download Aarogya setu app.

Airline obligation Airline shall make onboard announcement for proper disposal of PPEs in
BioHazard bins before leaving the Terminal Building.

Airport or state obligation Health screening for all arriving passengers.

03/04/2021
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14 DADRA & NAGAR Domestic Institutional quarantine No quarantine

Home quarantine No quarantine

Health screening Thermal screening will be done for all passengers

Covid test Thermal screening will be done for all passengers

Passenger obligation Passenger is required to fill up Health Declaration form upon arrival
All passengers must download Aarogya Setu App
All passenger must register on COVA Punjab App before commencing their
journey

Airline obligation Customers to be informed about COVID 19 arrival process before boarding
 Airlines to ensure that all other arriving passengers (not belonging to Punjab)
names, address and  mobile numbers to be provided to the State
 Station managers to provide arriving passenger list to Nodal officer in advance

Airport or state obligation Thermal screening will be conducted for all passengers

15/03/2021

15 DAMAN & DIU Domestic Institutional quarantine No Institutional Quarantine

Home quarantine No Home Quarantine.

Health screening Thermal screening will be done for all passengers on arrival by State Authorities.

Covid test All arriving passengers from Maharashtra should carry 72 hours prior RT-PCR
Negative test report with them. Passenger not possessing RT- PCR Negative test
report have to mandatorily get the test done at the airport.  Passenger is required to
undergo Thermal screening and health profiling at the Airport during arrival and
departure.  All passengers must download and configure Aarogya Setu App. If
Aarogya Setu App is not available then self-declaration form has to be filled up by
the passenger.

Passenger obligation All passengers must submit self-declaration form or download Aarogya Setu App.

Airline obligation Ensure availability of arriving passenger data to State Health Officer.

Airport or state obligation Thermal screening will be conducted for all passengers by State Authorities.

03/04/2021
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16 DELHI Domestic Institutional quarantine International Passengers:
For international arrivals (foreign country to India) please visit the following link
for
detailed guidelines
https://www.goindigo.in/information/international-travel-guidelines.html

Home quarantine Domestic Passengers: 07 days of Home Quarantine.
Constitutional and Govt. functionaries and their staff members are exempted from
7
days of home quarantine.

Health screening COVID Test is not required.
 Thermal screening will be done for all passengers upon arrival

Covid test COVID Test is not required

Passenger obligation Domestic Passengers
All passengers must download Aarogya Setu App
International Passengers
For international arrivals (foreign country to India) please visit the following link
for
detailed guidelines
https://www.goindigo.in/information/international-travel-guidelines.html

Airline obligation None

Airport or state obligation Thermal screening will be done for all passengers upon arrival

15/03/2021

17 GOA Domestic Institutional quarantine Not applicable

Home quarantine Not applicable

Health screening Thermal Screening upon arrival carried out by State Govt.

Covid test Not Applicable

Passenger obligation All passengers must submit self-declaration form on Airlines website.

Airline obligation If the  passenger is found symptomatic upon arrival, airline to guide passenger
along with their bags to the Triage room in coordination with State health
Authorities.

Airport or state obligation Thermal Screening of arriving passenger to be  carried out by State Government.

03/04/2021
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18 GOA International Institutional quarantine Not applicable

Home quarantine 14 days Home Quarantine.

Health screening Thermal Screening upon arrival is carried out by APHO.

Covid test If the arrival passenger  is not carrying Negative RT-PCR report, then he/she
needs to undergo mandatory Rapid Antigen Test at the airport.  If the test report is
negative, then 14 days of Home Quarantine. If the test report is positive, passenger
will be sent to COVID Care Centre/ Home isolation as per State Govt. guidelines.
Passengers travelling from UK shall have to mandatorily undergo Rapid Antigen
Test upon Arrival. If their report is negative, then 14 days of Home Quarantine is
mandatory. If test report is positive, then passenger will be sent to  COVID Care
Centre as per State Govt. guidelines.

Passenger obligation Passenger shall board the flight with RT-PCR negative certificate conducted with
in 72 hrs prior to boarding. Passengers shall submit self-declaration form.

Airline obligation Airlines to ensue passengers has submitted Self Declaration Form on the Air
Suvidha portal and uploaded the negative RT-PCR test report.
All passengers shall be advised to download Aarogya Setu app on their mobile
devices.

Airport or state obligation Thermal Screening upon arrival carried out by State Government. Passengers
found Positive in Rapid Antigen Test are to be sent to COVID Care Centre.
Passengers with Negative test report are to be Home Quarantine by State Govt. as
per guidelines.

03/04/2021
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19 GUJRAT Domestic Institutional quarantine Ahmedabad- Not applicable
Bhuj- Not applicable
Bhavnagar- Not applicable
Jamnagar-Not applicable
Kandla- Not applicable
Porbandar- Not applicable
Rajkot- Not applicable
Surat- Applicable for passenger found positive during Rapid Antigen Test
Vadodara- Not applicable

Home quarantine Ahmedabad- Not applicable
Bhuj- Not applicable
Bhavnagar- Not applicable
Jamnagar-Not applicable
Kandla- Not applicable
Porbandar- Passengers who are  asymptomatic and entering Gujarat will not be
quarantined, however they will be permitted to go with the advice that they will
self-monitor their health for 14 days  .
Rajkot- Not applicable
Surat- 07 days mandatory home quarantine for all passengers and to monitor their
health for 14 days.
Vadodara- Not applicable

Health screening Ahmedabad-  Thermal screening shall be done for all passengers.
Bhuj- Thermal screening shall be done for all passengers.
Bhavnagar-Thermal screening shall be done for all passengers.
Jamnagar-Thermal screening shall be done for all passengers.
Kandla- Thermal screening shall be done for all passengers.
Porbandar- Thermal screening shall be done for all passengers.
Rajkot- Thermal screening shall be done for all passengers.
Surat- Thermal screening shall be done for all passengers.
Vadodara- Thermal screening shall be done for all passengers.

03/04/2021
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Covid test Ahmedabad- As per Govt. of Gujarat Notification, from 1-4-2021, passengers
arriving from any state to Gujarat are required to carry 72 hours prior RT-PCR
Negative test report.  Passenger who are  not carrying negative RT-PCR test
report, will  be tested  at the airport by State Health staff,  these passengers will be
held in the earmarked area in Arrival hall of respective airport till their test result
is given. The cost of the test to be borne by the passenger.
Bhuj- As per Govt. of Gujarat Notification, from 1-4-2021, passengers arriving
from any state to Gujarat are required to carry 72 hours prior RT-PCR Negative
test report.  Passenger who are  not carrying negative RT-PCR test report, will  be
tested  at the airport by District Health Department  (free of cost).
Bhavnagar- As per Govt. of Gujarat Notification, from 1-4-2021, passengers
arriving from any state to Gujarat are required to carry 72 hours prior RT-PCR
Negative test report.  Passenger who are  not carrying negative RT-PCR test
report, will  be tested  at the airport by Bhavnagar Municipal Health
Department.The cost of the test to be borne by the passenger.
Jamnagar-As per Govt. of Gujarat Notification, from 1-4-2021, passengers
arriving from any state to Gujarat are required to carry 72 hours prior RT-PCR
Negative test report mandatorily.
Kandla- As per Govt. of Gujarat Notification, from 1-4-2021, passengers arriving
from any state to Gujarat are required to carry 72 hours prior RT-PCR Negative
test report.  Passenger who are  not carrying negative RT-PCR test report,  for
them RT-PCR test facility is provided at the airport by State Health Department .
The cost of the test to be borne by the passenger.
Porbandar-As per Govt. of Gujarat Notification, from 1-4-2021, passengers
arriving from any state to Gujarat are required to carry 72 hours prior RT-PCR
Negative test report.  Passenger who are  not carrying negative RT-PCR test
report, will  proceed to State Govt Hospital along with officials of District
Administration for getting RT-PCR test done. The cost of the test to be borne by
the passenger.
Rajkot- As per Govt. of Gujarat Notification, from 1-4-2021 passengers arriving
from any state to Gujarat are required to carry 72 hours prior RT-PCR Negative
test report Passenger who are   not carrying negative RT-PCR test report, will be
tested  at the airport by State Health staff,  these passengers will  be held in the
earmarked area in Arrival hall of respective airport till their test result is given.The
cost of the test to be borne by the passenger.
Surat- As per Govt. of Gujarat Notification, from 1-4-2021 passengers arriving
from any state to Gujarat are required to carry 72 hours prior RT-PCR Negative
test report Passenger who are   not carrying negative RT-PCR test report. are to be
tested  at the airport by State Health staff,  these passengers are to be hold in the
earmarked area in Arrival hall of respective airport till their test result is given.The
cost of the test to be borne by the passenger.
Vadodara- As per Govt. of Gujarat Notification, from 1-4-2021 passengers
arriving from any state to Gujarat are required to carry 72 hours prior RT-PCR
Negative test report Passenger who are  not carrying negative RT-PCR test report.
are to be tested  at the airport by State Health staff,  these passengers are to be hold
in the earmarked area in Arrival hall of respective airport till their test result is
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given. The cost of the test to be borne by the passenger.

Passenger obligation Ahmedabad- All passengers must have Aarogya Setu or fill  self Declaration form
for Departing passengers.
Bhuj- All passengers must have Aarogya Setu or fill up self Declaration form for
Departing passengers.
Bhavnagar-All passengers must have Aarogya Setu or fill  self Declaration form
for Departing passengers.
Jamnagar-All passengers must have Aarogya Setu or fill  self Declaration form for
Departing passengers.
Kandla- All passengers must have AarogyaSetu or fill  self Declaration form for
Departing passengers.
Porbandar-All passengers must have Aarogya Setu or fill  self Declaration form
for Departing passengers.
Rajkot-All passengers must have Aarogya Setu or fill  self Declaration form for
Departing passengers.
Surat-All passengers must have Aarogya Setu/ SMC- COVID-19 Tracker app or
fill  self Declaration form for Departing passengers.
Vadodara- All passengers must have Aarogya Setu or fill  self Declaration form
for Departing passengers.
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Airline obligation Ahmedabad-Ensure availability of arriving passenger data to State Health Officer.
Airlines to ensure that passenger is carrying  72 hours prior RT-PCR Negative test
report prior departure  at the origin.
Bhuj-Ensure availability of arriving passenger data to State Health Officer.
Airlines to ensure that passenger is carrying  72 hours prior RT-PCR Negative test
report prior departure
 at the origin.
Bhavnagar-Ensure availability of arriving passenger data to State Health
Officer.Airlines to ensure that passenger is carrying  72 hours prior RT-PCR
Negative test report prior departure at the origin.
Jamnagar-Ensure availability of arriving passenger data to State Health Officer.
Airlines to ensure that passenger is carrying  72 hours prior RT-PCR Negative test
report prior departure
 at the origin.
Kandla- Ensure availability of arriving passenger data to State Health
Officer.Airlines to ensure that passenger is carrying  72 hours prior RT-PCR
Negative test report prior departure
 at the origin.
Porbandar-Ensure availability of arriving passenger data to State Health
Officer.nAirlines to ensure that passenger is carrying  72 hours prior RT-PCR
Negative test report prior departure at the origin.
Rajkot-   Airlines will  send a soft copy of passenger Manifest to Terminal
Manager who in turn will forward it to  RMC medical team.  Airlines to ensure
that passenger is carrying  72 hours prior RT-PCR Negative test report prior
departure at the origin.
Surat-Ensure availability of arriving passenger data to State Health
Officer.Airlines to ensure that passenger is carrying  72 hours prior RT-PCR
Negative test report prior departure
 at the origin.
Vadodara-Ensure availability of arriving passenger data to State Health Officer.
Airlines to ensure that passenger is carrying  72 hours prior RT-PCR Negative test
report prior departure
 at the origin.

Airport or state obligation Ahmedabad-Thermal Screening shall be done for all passengers.
Bhuj-Thermal Screening shall be done for all passengers.
Bhavnagar-Thermal Screening shall be done for all passengers.
Jamnagar-Thermal Screening shall be done for all passengers.
Kandla- Thermal Screening shall be done for all passengers.
Porbandar-Thermal Screening shall be done for all passengers.
Rajkot-Thermal Screening shall be done for all passengers.
Surat-Thermal Screening shall be done for all passengers.
Vadodara- Thermal Screening shall be done for all passengers.
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20 GUJRAT International Institutional quarantine Ahmedabad- Not Applicable
Surat- Not Applicable

Home quarantine Ahmedabad- All travellers arriving from UK, Brazil and South Africa , if tested
negative will remain  home quarantine for 7 days and will be regularly followed
up by the concerned State/District IDSP. These travellers shall again be tested
after 7 days and if tested  negative, will be  released from quarantine, and continue
to monitor their health for  further 7 days.
Surat- All travellers from UK, Brazil and South Africa , if tested negative will
remain  home quarantine for 7 days and will be regularly followed up by the
concerned State. These travellers shall again be tested after 7 days and if tested
negative, will be  released from quarantine, and continue to monitor their health
for  further 7 days.

Health screening Ahmedabad- Thermal screening shall be done for all passengers.
Surat-Thermal screening shall be done for all passengers.

Covid test Ahmedabad- RT-PCR test will be done at the airport mandatorily for all
international travellers coming/transiting through flights originating from United
Kingdom, Europe and Middle East. The cost of the test to be borne by the
passengers.
Surat- RT-PCR test will be done at the airport for all  international travellers
coming/transiting through flights originating from United Kingdom, Europe and
Middle East. The cost of the test to be borne by the passengers.

Passenger obligation Ahmedabad- (i) submit self-declaration form on the online Air Suvidha portal.
(www.newdelhiairport.in) before the scheduled travel (ii) upload a negative
COVID-19 RT-PCR report. This test should have been conducted within 72 hrs
prior to undertaking the journey.
Surat- (i) submit self-declaration form on the online Air Suvidha portal.
(www.newdelhiairport.in) before the scheduled travel, upload a negative COVID-
19 RT-PCR report. This test should have been conducted within 72 hrs prior to
undertaking the journey.

Airline obligation Ahmedabad - 1)Airlines to allow boarding only those passengers who have filled
in the Self Declaration Form on the Air Suvidha portal and uploaded the negative
RT-PCR test report.
(2) All passengers shall be advised to download Aarogya Setu app on their mobile
devices.
(3) During boarding all possible measures to ensure physical distancing are to be
ensured.
Surat-Airlines to allow boarding only those passengers who have filled in the Self
Declaration Form on the Air Suvidha portal and uploaded the negative RT-PCR
test report. All passengers shall be advised to download Aarogya Setu app on their
mobile devices.

03/04/2021
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Airport or state obligation Ahmedabad - Symptomatic passenger will be taken to the Isolation room and
further for covid test by state Authorities. RT-PCR test to be conducted at the
airport for all  international travellers coming/transiting through flights originating
from United Kingdom, Europe and Middle East.
Surat- Symptomatic passenger will be taken to the Isolation room and further for
covid test by state Authorities. RT-PCR test to be conducted at the airport for all
international travellers coming/transiting through flights originating from United
Kingdom, Europe and Middle East.

21 HARYANA Domestic Institutional quarantine No Quarantine

Home quarantine No Quarantine

Health screening COVID Test is not required
Thermal screening will be done for all passengers upon arrival

Covid test Not required

Passenger obligation All passengers must download Aarogya Setu App

Airline obligation To provide a passenger manifest to State Health Authority on following email
addresses
cppkl.pol-hry(at)gov.in
sp-caw.pol(at)hry.gov.in
acphqpk(at)gmail.com
o charubali(at)gmail.com
Punjab : airportchd.covid19(at)gmail.com
Chandigarh : psspst(at)chd.nic.in

Airport or state obligation Suitable COVID 19 precautionary measures announcements to be made at airport
Thermal screening will be done for all passengers upon arrival

15/03/2021

22 HIMACHAL
PRADESH

Domestic Institutional quarantine No quarantine

Home quarantine No quarantine

Health screening COVID Test is not required
Thermal screening will be done for all passengers upon arrival

Covid test COVID Test is not required

Passenger obligation All passengers must download Aarogya Setu App

Airline obligation None

Airport or state obligation Thermal screening will be done for all passengers upon arrival.

15/03/2021
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23 HIMACHAL
PRADESH

Domestic Institutional quarantine No institutional quarantine

Home quarantine No home quarantine

Health screening Thermal screening will be conducted for all passengers

Covid test No COVID test

Passenger obligation Passengers are expected to certify the status of their health through the Aarogya
Setu mobile app or a self-declaration form.

Airline obligation None

Airport or state obligation Thermal screening will be conducted for all passengers

05/04/2021

24 JAMMU & KASHMIR Domestic Institutional quarantine No institutional quarantine now. Pax if tested positive will be sent for 14 days
home quarantine.
Please visit State Government website for detailed Quarantine Regulations.

Home quarantine No institutional quarantine now. Pax if tested positive will be sent for 14 days
home quarantine.
Please visit State Governments website for detailed Quarantine Regulations.

Health screening COVID-19 test is mandatory for all passengers, except
SXR : for the Defense Personnel
IXJ : for the Defense Personnel arriving to join duty.

Covid test COVID-19 test is mandatory for all passengers, except
SXR : for the Defense Personnel
IXJ : for the Defense Personnel arriving to join duty.

Passenger obligation Passenger is required to fill up ICMR Health form on arrival
 Passenger is required to undergo COVID-19 Test at the Airport
All passengers must download Aarogya Setu App

Airline obligation  Inform passenger that there will be mandatory test on arrival and quarantine if
found positive.
 Deplane passengers from the rear of the aircraft.

Airport or state obligation Conduct COVID-19 test for passenger
Fulfill quarantine requirements

15/03/2021
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25 JAMMU & KASHMIR Domestic Institutional quarantine No Institutional quarantine.

Home quarantine 1) All passengers arriving by Air into the UT of J and K shall be 100 percentage
tested for the COVID 19 antigen using the RTPCR or Rapid Antigen test or any
other prescribed method.
2)  All Air passengers who have a valid contactable mobile number with the
Aarogya Setu application downloaded on their phones shall be sent for Home
Quarantine for 14 days or till their test results are reported negative, after their
sampling is done as per the protocol in use.
3) In case of Air passengers without a valid contactable phone number with the
Aarogya Setu app downloaded on their phones, they will be sent to Administrative
Institutional Quarantine or Paid Quarantine for 14 days or till their test results are
reported negative, in which case they are released for Home Quarantine.
4) In the event of any such Air passengers testing positive, the protocol with
regard to COVID-19 positive patients will be followed.
5) The personnel of Defense and Central Armed Police Forces returning to duty,
including transit labour hired by BRO to go to Ladakh, are exempted from
compulsory 100 percent COVID-19 antigen testing and administrative
institutional quarantine in any facility authorized by the Government of Jammu
and Kashmir. The said personnel shall be allowed to proceed to the institutional
quarantine of their respective Units Formations for necessary quarantine as per
their internal procedures

Health screening 100 percent COVID Testing is compulsory for all incoming passengers.

Covid test 100 percent COVID Testing of all incoming passengers using the RT-PCR or
Rapid Antigen test or any other prescribed method free of cost.

Passenger obligation Passengers shall have valid contactable mobile number with aarogyasetu
application downloaded on their phones.
Passenger is required to undergo COVID- 19 Test at the Airport free of Cost.

Airline obligation Inform passenger that there will be mandatory test on arrival for all Passengers
except for Defense Personnel and Central Armed Police Forces.

Airport or state obligation All Passengers arriving shall be 100 percent tested for COVID 19 antigen using
the RTPCR or Rapid Antigen test or any other prescribed method free of Cost.
Fulfill quarantine requirements.

05/04/2021
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26 JAMMU & KASHMIR International Institutional quarantine No Institutional Quarantine.

Home quarantine 1) All passengers arriving by Air into the UT of J and K shall be 100 percent
tested for the COVID 19 antigen using the RTPCR or Rapid Antigen test or any
other prescribed method.
2) All Air passengers who have a valid contactable mobile number with the
Aarogya Setu application downloaded on their phones shall be sent for Home
Quarantine for 14 days or till their test results are reported negative, after their
sampling is done as per the protocol in use.
3) In case of Air passengers without a valid contactable phone number with the
Aarogya Setu app downloaded on their phones, they will be sent to Administrative
Institutional Quarantine or Paid Quarantine for 14 days or till their test results are
reported negative, in which case they are released for Home Quarantine.
4) In the event of any such Air passengers testing positive, the protocol with
regard to COVID-19 positive patients will be followed.
5) The personnel of Defense and Central Armed Police Forces returning to duty,
including transit labour hired by BRO to go to Ladakh, are exempted from
compulsory 100 percent COVID-19 antigen testing and administrative
institutional quarantine in any facility authorized by the Government of Jammu
and Kashmir. The said personnel shall be allowed to proceed to the institutional
quarantine of their respective Units Formations for necessary quarantine as per
their internal procedures.

Health screening 100 percent COVID Testing is compulsory for all incoming passengers.

Covid test 100 percent COVID Testing of all incoming passengers using the RT-PCR or
Rapid Antigen test or any other prescribed method free of cost.

Passenger obligation Passengers shall have valid contactable mobile number with aarogyasetu
application downloaded on their phones.
Passenger is required to undergo COVID- 19 Test at the Airport free of Cost.

Airline obligation Inform passenger that there will be mandatory test on arrival for all Passengers
except for Defense Personnel and Central Armed Police Forces.

Airport or state obligation All Passengers arriving shall be 100 percent tested for COVID 19 antigen using
the RTPCR or Rapid Antigen test or any other prescribed method free of Cost.
Fulfill quarantine requirements.

05/04/2021
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27 JHARKHAND Domestic Institutional quarantine No institutional quarantine now. Passengers if tested positive will be sent for 14
days home Isolation or to be admitted in private/government health institution
based on report by Incident Commander and Home Isolation Team to be decided
at the level of Civil Surgeon Ranchi.
State government may be coordinated for further details and updated guidelines.

Home quarantine All domestic travellers shall self-monitor their symptoms for 14 days in case of
interstate travel and shall comply with the guidelines issued by MoHFW.
Passengers if tested positive will be sent for 14 days home Isolation or to be
admitted in private/government health institution based on report by Incident
Commander and Home Isolation Team to be decided at the level of Civil Surgeon
Ranchi.
State government may be coordinated for further details and updated guidelines.

Health screening Thermal screening will be done mandatorily for all the arrival and departure
passengers.

Covid test For all passengers coming to Jharkhand from all other states shall have to
mandatorily screen for COVID 19 test (Free of Cost) at testing facility available at
the Airport by the State Administration.

Passenger obligation All the passengers coming to Jharkhand from all other states shall carry RT-PCR/
TRUENAT test negative report, subject to condition that RT-PCR / TRUENAT
test should have been taken within 72 Hrs. prior to commencement of journey and
produce the test results/report at Airport.
Passengers not carrying RT-PCR/ TRUENAT test negative report shall have to
mandatorily go through COVID 19 Testing (Free of Cost) after submission of Self
Declaration Form provided by State Administration.
Passengers having symptoms will be sent to Govt. health facility or home isolation
on the basis of self-declaration after sample collection.

Airline obligation Airlines shall Disseminate the information for carrying -ve RTPCR Test Report
and make onboard announcement for a) Submission of Self Declaration Form on
Arrival and b) Disposal of PPEs in Bio-hazard bins before leaving the Airport
Terminal.

Airport or state obligation Setup of COVID 19 Testing facility, multiple sample collections points and a
TrueNAT testing camp by State government at the Airport and its enforcement.
Scanning for temperature using a thermal gun of all the arriving and departing
passengers by government health officials.
Deployment of sufficient testing, sample collection and contract tracing team by
state government for any positive case detected.

03/04/2021
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28 KARNATAKA Domestic Institutional quarantine None

Home quarantine None

Health screening It is COMPULSORY for passengers arriving from Kerala  and Maharashtra to
carry a COVID negative report from an ICMR approved lab not earlier than 72
hours of arrival into the state of Karnataka. This is a requirement by the Govt. of
Karnataka.

Covid test It is COMPULSORY for passengers arriving from Kerala and Maharashtra to
carry a COVID negative report from an ICMR approved lab not earlier than 72
hours of arrival into the state of Karnataka

Passenger obligation It is COMPULSORY for passengers arriving from Kerala and Maharashtra to
carry a COVID negative report from an ICMR approved lab not earlier than 72
hours of arrival into the state of Karnataka. International Passengers: For
international arrivals (foreign country to India) please visit the following link for
detailed guidelines https://www.goindigo.in/information/international-travel-
guidelines.html

Airline obligation Negative RT-PCR report for passengers boarding from state of Kerala and
Maharashtra must be verified at origin by the airline staff.

Airport or state obligation Thermal screening and health profiling shall be done upon arrival.

01/04/2021
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29 KARNATAKA International Institutional quarantine None

Home quarantine All passengers are required to submit online declaration with respect to
authenticity of the report and to abide by the decision of the government authority
to undergo home quarantine or self-health monitoring for 14 days or as warranted.

Health screening All passengers originating or transiting through United Kingdom, Europe or
Middle East shall adhere to Undergo molecular test upon arrival at their own cost
and proceed towards home quarantine or self health monitoring or take onward
connecting flights to final destination within India.
All passengers originating from United Kingdom, South Africa or Brazil shall
adhere to below guidelines
In case the journey ends at first port of entry into India, they need to undergo
molecular test upon arrival at their own cost and proceed towards home quarantine
or self health monitoring. They are not required to wait for test results.
Incase of onward connection, passenger shall have to wait for the RT-PCR test
results. Onward journey shall be permitted only if the test result is negative

Covid test For all symptomatic passengers as advised by health authorities.
All international travelers coming/transiting from flights originating from United
Kingdom, Brazil, South Africa will give their sample in the designated area and
exit the airport only after confirmation of negative test report.
All International travelers from Middle East who have to exit the destination
airport or take connecting flights to their final domestic destination shall give
samples at the designated area and exit the airport.

Passenger obligation All International travelers should submit Self-Declaration form on the online Air
Suvidha portal (www.newdelhiairport.in)All passengers should upload a negative
COVID-19 RT-PCR report. This test should have been conducted within 72 hours
prior to undertaking the journey.
All International travelers coming/transiting from flights originating from United
Kingdom, Brazil, South Africa and Middle East should submit Self-Declaration
Form (SDF) on the online Air Suvidha portal (www.newdelhiairport.in) before the
scheduled travel and to declare their travel history (of past 14 days).

Airline obligation Ensuring passengers are complying with the center/state guidelines including
RTPCR test reports prior boarding.

Airport or state obligation Implementation of travel guideline issued by Center/State authorities. Test facility
at Airport.

01/04/2021
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30 KERALA Domestic Institutional quarantine Passengers arriving from other states is not suspected for COVID-19 on the basis
of Thermal Screening and Profiling, the pax will have to undergo 14 days home
quarantine or 7 days Quarantine followed by RT-PCR test with negative result.
The passengers from other state are permitted for short visit up to 7days like
business, official trade, tourism, medical, court cases, Property Management,
Travel of bride or bridegroom and their five relatives/friends from other states.
Travelers shall not visit any other places or functions other than the permitted one.
If passenger is suspected for COVID-19 on the basis of Thermal Screening and
Profiling by Health Desk, the pax will be dealt as per the state Govt health
protocols.

Home quarantine Passengers arriving from other states is not suspected for COVID-19 on the basis
of Thermal Screening and Profiling, the pax will have to undergo 14 days home
quarantine or 7 days Quarantine followed by RT-PCR test with negative result.
The passengers from other state are permitted for short visit up to 7days like
business, official trade, tourism, medical, court cases, Property Management,
Travel of bride or bridegroom and their five relatives/friends from other states.
Travelers shall not visit any other places or functions other than the permitted one.
If passenger is suspected for COVID-19 on the basis of Thermal Screening and
Profiling by Health Desk, the pax will be dealt as per the state Govt health
protocols.

Health screening Thermal screening shall be done for all passengers
COVID test for symptomatic passengers

Covid test Thermal screening shall be done for all passengers
 COVID test for symptomatic passengers

Passenger obligation Passengers have to register on Covid 19 Jagratha portal and show a copy of the
same. If not registered, his details will be registered on arrival at Airport.
Normal Passenger : https://covid19jagratha.kerala.nic.in/home/addDomestic2
For short term visit:
https://covid19jagratha.kerala.nic.in/home/shortVisit
For Migrant Labors:
https://covid19jagratha.kerala.nic.in/home/athidhi

Airline obligation Ensure every passenger is carrying valid e pass for Kerala and for any other State
or UT, passenger intends to visit

Airport or state obligation Thermal screening shall be done for all passengers
 COVID test for symptomatic passengers
 Verification of e-pass

01/04/2021
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31 KERALA International Institutional quarantine All the international arrival passengers shall undergo 14 days home quarantine or
7 days Quarantine followed by RT-PCR test with negative result.

Home quarantine All the international arrival passengers shall undergo 14 days home quarantine or
7 days Quarantine followed by RT-PCR test with negative result.

Health screening Thermal screening for all international arrivals.
Self paid COVID-19 test (RT-PCR/TrueNat) at Airport.
Passengers Travelling from UK, Brazil and South Africa are required to give
sample at designated area can exit the airport in case their  journey ends at first
port of entry into India.
Passengers Travelling from Europe and Middle East are required to give sample at
designated area can exit the airport or take onward flight.

Covid test For all symptomatic passengers as advised by health authorities.
All international travelers coming/transiting from flights originating from United
Kingdom, Brazil, South Africa will give their sample in the designated area and
exit the airport only after confirmation of negative test report.
All International travelers from Middle East who have to exit the destination
airport or take connecting flights to their final domestic destination shall give
samples at the designated area and exit the airport.

Passenger obligation Passengers to register in Air Suvidha portal and Covid19 Jagratha Portal before
the departure from Origin.
Websites: https://www.newdelhiairport.in/airsuvidha/apho-registration,
https://covid19jagratha.kerala.nic.in/home/pravasiEntry
All International travelers coming/transiting from flights originating from United
Kingdom, Brazil, South Africa and Middle East should submit Self-Declaration
Form (SDF) on the online Air Suvidha portal (www.newdelhiairport.in) before the
scheduled travel and to declare their travel history (of past 14 days).

Airline obligation Ensuring passengers are complying with the center/state guidelines including
RTPCR test reports prior boarding.

Airport or state obligation Implementation of travel guideline issued by Center/State authorities. Test facility
at Airport.

01/04/2021
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32 Ladakh Domestic Institutional quarantine The Travelers arriving in Ladakh both by air and road must have a negative RT-
PCR report not older than 96 hours. Such persons(s) Tourists who are without a
valid COVID-19 test report of not later than 96 hours before their arrival will
undergo mandatory quarantine at their place of stay for seven days. Such person
(S) may have to undergo a COVID-19 test and will only be released from
quarantine, if his or her test report is found negative.
Labourers are advised to come through contractor(s) or labour agencies with
COVID-19 test report of 96 hours before their arrival in Ladakh from ICMR
approved test laboratories. Such labourers who arrive in Ladakh, without any
COVID-19 test report shall have to undergo seven days mandatory institutional
quarantine after which they will be tested for COVTD-19. They will be released
from institutional quarantine only after his/her test report is found negative. The
detailed SOP regarding labourers issued by Labour and Employment Department
will remain in force.

Home quarantine Incoming passengers (S) who are declared suspects in the Aarogya Setu app will
mandatory be home quarantined for 14 days. In case, they develop any symptoms,
they shall inform the District Surveillance Officer of the respective district
immediately. Such persons will be administered a COVID-19 test by the District
Surveillance Officer and till such time their test report is declared negative, they
will have to stay under home quarantine along-with other family members.

Health screening Thermal screening will be conducted for all passengers
Any person(s) reported with severe COVID-19 symptom will be isolated by the
District Administration along with their contacts irrespective of the mode of
Travel.

Covid test Covid-19 test shall be performed for every passenger who does not produce RT-
PCR Negative Test done within 96 hrs.

Passenger obligation Passengers arriving in Ladakh both by air and road must have a negative RT-PCR
report not older than 96 hours.

Airline obligation Inform passenger to get RT PCR Test conducted within 96 hours prior to the flight
timings and carry negative test report.

Airport or state obligation Covid-19 test shall be performed for every passenger who does not produce RT-
PCR Negative Test done within 96 hrs.
Thermal screening will be conducted for all passengers
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33 Ladakh Domestic Institutional quarantine Thermal screening shall be done for all passengers.
Negative COVID-19 report on arrival (not earlier than 96 hours prior to arrival) is
required for all passengers arriving into Leh

Home quarantine If passengers are not carrying negative COVID report, then mandatory 7 days of
home quarantine. COVID test may be conducted at the end of quarantine period.

Health screening Thermal screening shall be done for all passengers.
Negative COVID-19 report on arrival (not earlier than 96 hours prior to arrival) is
required for all passengers arriving into Leh

Covid test If passengers are not carrying negative COVID report, then mandatory 7 days of
home quarantine. COVID test may be conducted at the end of quarantine period.
 Passengers may have to be tested for COVID and if tested positive, passengers
will be transferred to COVID facility for further processing.
 If test report is negative then the passengers shall be released from mandatory
quarantine.
 Exception: Personal of Defense and Central Armed Police are exempted from
above provisions.

Passenger obligation All passengers must download Aarogya Setu App
 COVID negative report (not earlier than 96 hours of arrival) are MANDATORY
for entry into Ladakh

Airline obligation None

Airport or state obligation COVID test and thermal screening shall be done for all passengers

15/03/2021

34 LAKSHDWEEP Domestic Institutional quarantine No quarantine.

Home quarantine No quarantine.

Health screening  Thermal screening will be done for all passengers

Covid test Not mandatory. Only for symptomatic passengers on the discretion of health
officials

Passenger obligation To carry RT-PCR Negative test report with them while boarding

Airline obligation Customers to be informed about COVID 19 arrival process before boarding.

Airport or state obligation Thermal screening will be conducted for all passengers

01/04/2021
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35 MADHYA PRADESH Domestic Institutional quarantine Bhopal- No institutional quarantine for asymptomatic passengers,  asymptomatic
passengers may proceed to their homes.
Indore- No Institutional or Home quarantine for asymptomatic passengers,
asymptomatic passengers may proceed to their homes.
Jabalpur - Thermal screening  being done for passengers upon arrival/departure. If
passenger found symptomatic, COVID test is to be conducted by the State Health
Department. Passenger has to undergo Institutional quarantine/Home quarantine if
tested positive as per State Health Department guidelines.

Home quarantine Bhopal- No home quarantine for asymptomatic passengers.  If the test result is
negative, passengers will  update their health on online app. Passengers arriving
from Maharashtra to be advised for quarantine till their Negative RT-PCR report
is received.
Indore- No home quarantine for asymptomatic passengers.  If the test result is
negative, passengers will  update their health on Indore 311 App.Passengers
arriving from Maharashtra to be advised for quarantine till their Negative RT-PCR
report is received.
Jabalpur - Thermal screening  being done for passengers upon arrival/departure.If
passenger found symptomatic, COVID test is to be conducted by the State Health
Department. Passenger has to undergo Institutional quarantine/Home quarantine if
tested positive as per State Health Department guidelines.

Health screening Bhopal-Thermal screening and health profiling shall be done upon arrival and
departure, If passenger is found symptomatic , COVID test to be performed at
designated COVID test Centres of State.
Indore-Thermal screening shall be done for all passengers.
Jabalpur - Thermal screening and health profiling shall be done upon
arrival/departure. If passenger is found symptomatic, COVID test to be performed.

Covid test Bhopal- Passenger arriving from Maharashtra are required to carry 72 hours prior
RT-PCR Negative Test Report. In case the passenger is not carrying the report,
RT-PCR test to be conducted at the airport and the cost of which has to be borne
by the passenger. Rest passengers are required to undergo COVID Test at the
Airport if advised by the Health Authorities.
Indore- Passenger arriving from Maharashtra are required to carry 48 hours prior
RT-PCR negative test report. In case the passenger is not carrying the report, RT-
PCR test is to be conducted at the airport and the cost of which has to be borne by
the passenger. Rest passengers are required to undergo COVID Test at the Airport
if advised by the Health Authorities.
Jabalpur - Rapid Antigen test to be conducted for all the passengers arriving at
airport mandatorily. Passengers  arriving from Maharashtra to carry 72 hours prior
RTPCR negative test report, in case the passenger is not carrying the report, RT-
PCR test to be conducted at airport by passenger at his or her own cost.
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Passenger obligation Bhopal-Passenger is required to undergo Thermal screening and health profiling at
the Airport during arrival and departure. All passengers must download  Aarogya
Setu App, if Aarogya Setu App is not available then self-declaration form has to
be filled up by the passenger.
Indore- Passenger is required to undergo COVID-19 Test at the Airport if advised
by the Health Authorities. All passengers must download AarogyaS etu App/
Indore 311 app. If Arogya Setu app is not available then  self declaration form
filled by passengers to be handed over to medical staff in Arrival hall.
Jabalpur-Passenger is required to undergo COVID-19 Test at the Airport, if found
symptomatic, as advised by the Health Authorities.  All passengers must download
Aarogya Setu App .   If Arogya Setu app is not available then  self declaration
form filled by passengers to be handed over to medical staff in Arrival hall.

Airline obligation Bhopal-  If passenger is found symptomatic upon arrival, airline will guide
passenger along with their bags to the dedicated medical room.
Indore- If passenger is found symptomatic upon arrival, airline will guide
passenger along with their bags to the isolation area earmarked for symptomatic
passengers.
Jabalpur  - If passenger is found symptomatic upon arrival, airline will guide the
passenger along with their bags to the dedicated medical room.

Airport or state obligation Bhopal- Thermal screening and health profiling of passengers on arrival and
departure. If passenger is found symptomatic, COVID test to be performed at
designated COVID Test Centre of State Govt.
Indore- Thermal screening and Health profiling of passengers on arrival.If any
passenger is found symptomatic, COVID test to be performed.
Jabalpur- Thermal screening and health profiling on passengers on their arrival. If
any passenger is found symptomatic, COVID test to be performed.
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36 MADHYA PRADESH International Institutional quarantine Indore- Not applicable

Home quarantine Indore-14 days Home Quarantine for the passengers, those who wish to seek
exemption from home quarantine to produce valid negative  RT-PCR report and
online exemption certificate.

Health screening Indore- Thermal screening shall be done for all passengers.

Covid test Indore- RT-PCR test will be done at airport for the passengers arriving without
RT- PCR negative test report , they will be home quarantined till their COVID test
report is given. If the test result is Negative, passenger will be home quarantined
for 14 days and will have to update his/her health status on Indore 311 APP on
daily basis. If the test result is positive, then the passenger  will be taken to
dedicated COVID Centre. The cost of the test is to be borne by the passengers.

Passenger obligation Indore- Passengers should submit self declaration form on the online portal at least
72 Hours before the scheduled travel. Passengers arriving without RT-PCR
negative test report will be home quarantine till their test report is given.RT-PCR
test will be carried out  at airport the cost of which has to be borne by the
passengers.If COVID test result is positive then the passenger  will be taken to
dedicated COVID Centre.

Airline obligation Indore- Arrival passengers data, in the prescribed format, needs to be forwarded to
Health Dept.

Airport or state obligation Indore- Thermal screening shall be done for all passengers.
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37 MAHARASHTRA Domestic Institutional quarantine Aurangabad- Not applicable
Jalgaon- Not applicable
Kolhapur-Not applicable
Mumbai- Not applicable
Nagpur-Not applicable
Nasik- Not applicable
Nanded- Not applicable
Pune-Not applicable
Shirdi- Not applicable

Home quarantine Aurangabad- Not applicable
Jalgaon- Not applicable
Kolhapur-Not applicable
Mumbai- Not applicable
Nagpur-Not applicable
Nasik- Not applicable
Nanded- Not applicable
Pune-Not applicable
Shirdi- Not applicable

Health screening Aurangabad- Thermal screening shall be done for all passengers.
Jalgaon-Thermal screening shall be done for all passengers
Kolhapur-Thermal screening shall be done for all passengers
Mumbai-  Thermal screening shall be done for all passengers (Departure)
Nagpur-Thermal screening shall be done for all passengers
Nasik- Thermal screening shall be done for all passengers
Nanded- Thermal screening is done for all passengers (Arrival/Departure)
Pune-Thermal screening shall be done for all passengers ( Arrival/Departure)
Shirdi- Thermal screening shall be done for all passengers
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Covid test Aurangabad- As per the latest guidelines, Passengers traveling from Delhi-NCR,
GOA, Rajasthan, Kerala and Gujarat to Maharashtra are required to carry 72 hours
prior RT-PCR Negative test report with them or undergo RT-PCR test at Airport.
Jalgaon- As per the latest guidelines, Passengers traveling from Delhi-NCR, GOA,
Rajasthan, Kerala and Gujarat to Maharashtra  are required to carry 72 hours
priorRT-PCR Negative test report with them.
Kolhapur-As per the latest guidelines, Passengers traveling from Delhi-NCR,
GOA, Rajasthan, Kerala and Gujarat to Maharashtra  are required to carry 72
hours prior RT-PCR Negative test report with them.
Mumbai- As per the latest guidelines, Passengers traveling from Delhi-NCR,
GOA, Rajasthan, Kerala and Gujarat to Mumbai are required to carry 72 hours
prior RT-PCR Negative test report with them or undergo RT-PCR test at Airport.
Nagpur-As per the latest guidelines, Passengers traveling from Delhi-NCR, GOA,
Rajasthan, Kerala and Gujarat to Maharashtra  are required to carry 72 hours prior
RT-PCR Negative test report with them or undergo RT-PCR test at Airport.
Nasik- As per the latest guidelines, Passengers traveling from Delhi-NCR, GOA,
Rajasthan, Kerala and Gujarat to Maharashtra are required to carry 72 hours prior
RT-PCR Negative test report with them.
Nanded- As per the Maharashtra Government guidelines passengers travelling
from Delhi-NCR are requested to carry 72 hours prior RT-PCR Negative test
report with them. Passengers arriving without the RT-PCR report, a test will be
carried out upon arrival at Nanded airport.
Pune-As per the latest guidelines, Passengers traveling from Delhi-NCR, GOA,
Rajasthan, Kerala and Gujarat to Maharashtra are required to carry 72 hours prior
RT-PCR Negative test report with them or undergo RT-PCR test at Airport.
Exemption to Armed Forces officials and their family, Member of Parliament,
Transit passengers arriving from these 5 states.
Shirdi- As per the latest guidelines, Passengers traveling from Delhi-NCR, GOA,
Rajasthan, Kerala and Gujarat to Maharashtra are required to carry 72 hours prior
RT-PCR Negative test report with them.

Passenger obligation Aurangabad- All passengers must download Aarogya Setu App  and furnish
Health Declaration.
Jalgaon- Aarogya Setu App mandatory for all passengers
Kolhapur-All passengers must download Aarogya Setu App
Mumbai-All passengers must download Aarogya Setu App.
Nagpur-All departing passenger to download Aarogya Setu app, and furnish
declaration.
Nasik- All passengers must download Aarogya Setu App.
Nanded- All departing passenger to download Aarogya Setu app and furnish
declaration.
Pune-All departing passenger to download Aarogya Setu app and furnish
declaration.
Shirdi- All passengers must download Aarogya Setu App.
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Airline obligation Aurangabad- -Arriving passengers details with name, mobile number, residential
address etc.to be shared with State Nodal officer. If passenger found symptomatic
upon arrival, airline will guide passenger along with their bags to the dedicated
medical room
Jalgaon- Arriving passengers details with name, mobile number, residential
address etc. to be shared with Medical officer. Airlines shall guide passengers for
proper cooperation and to comply rules of State Govt of Maharashtra. If passenger
found symptomatic upon arrival, airline will guide customer along with their bags
to the dedicated medical room.
Kolhapur-Arriving passengers details with name, mobile number, residential
address etc.to be shared with Medical officer. Airlines shall guide passengers for
proper cooperation and to comply rules of State Govt of Maharashtra. If passenger
found symptomatic upon arrival airline will guide passenger along with their bags
to the dedicated medical room.
Mumbai- To check passengers arriving from the 5 states possess(Delhi-NCR,
GOA, Rajasthan, Kerala and Gujarat) to Mumbai are required to carry RT-PCR
Negative test report with them. Airline to comply with dedicated deployment of
senior officials and other assisting staff 24x7 for COVID operations
Nagpur-Arriving passengers details with name, mobile number, residential address
etc.to be forwarded to Nodal Officer, Nagpur Municipal Corporation in prescribed
format. If passenger found symptomatic upon arrival, airline will guide customer
along with their bags to the dedicated medical room.
Nasik- Detailed list of arriving passengers with arrival flight, time, mobile number
and residential address to be shared with Nodal officer. If passenger found
symptomatic upon arrival, airline will guide customer along with their bags to the
dedicated medical room.
Nanded- Detailed list of arriving passengers, residential address to be shared with
Nodal Officer. If passenger found symptomatic upon arrival, Medical team of
Municipal Corporation will guide the pax about the further procedure.
Pune-Details of all arrival passengers in given format needs to be forwarded to
Collector office, Pune. If passenger found symptomatic upon arrival, airline will
guide passenger along with their bags to the dedicated medical room.
Shirdi- Detailed list of arriving passengers with arrival flight, time, mobile number
and residential address to be shared with Nodal officer. If passenger found
symptomatic upon arrival, airline shall handover the passenger to the Medical
team for quarantine at passengers cost.
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Airport or state obligation Aurangabad- Thermal screening shall be done for all passengers.  RT-PCR Testing
Facility available at Airport for passengers arriving from Gujarat /Rajasthan /
Kerala / Goa / Delhi-NCR.
Jalgaon- Thermal screening is mandatory for all passengers.
Kolhapur-Thermal screening is mandatory for all passengers.
Mumbai- CSMIA provides separate channel for the  passengers arriving from the
5 states- Delhi (NCR), Rajasthan, Goa, Gujarat and Kerala
Nagpur- Thermal screening shall be done for all passengers. RT-PCR Testing
Facility available at Airport for passengers arriving from Gujarat / Rajasthan /
Kerala / Goa / Delhi-NCR.
Nasik-  Thermal screening shall be done for all passengers.RT-PCR Testing
Facility available at Airport for passengers arriving from Gujarat / Rajasthan /
Kerala / Goa / Delhi-NCR.
Nanded- Thermal screening shall be done for all passengers. RT-PCR Testing
Facility available at Airport for passengers arriving from Delhi-NCR.
Pune- Thermal screening shall be done for all passengers. RT-PCR Testing
Facility available at Airport for passengers arriving from Gujarat / Rajasthan /
Kerala / Goa / Delhi-NCR.
Shirdi-  Thermal screening shall be done for all passengers. RT-PCR Testing
Facility available at Airport for passengers arriving from Gujarat / Rajasthan /
Kerala / Goa / Delhi-NCR.
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38 MAHARASHTRA International Institutional quarantine Mumbai- 07 Days, For all passengers arriving from Middle East, Europe, UK,
South Africa and Brazil, except the below mentioned.
Exemption from Institutional Quarantine for passengers arriving on International
sector to  MumbaiAs per Municipal Corporation of Greater Mumbai order Dated
20-3-2021 new norms for exemption from Institutional quarantine has been
considered as follows:
1. Elderly passengers above age of 65 years.
2. Pregnant woman in advanced stage of pregnancy.
3. Both parents accompanying below 5 years of age.
4. Passengers having serious illness and require immediate medical attention such
as cancer, sever physical disability, mental illness, cerebral palsy on production of
supporting documents and medical condition that need admission in medical
institution immediately.
5. Extreme family distress condition i.e. father, mother, son, daughter in critical
condition (on death bed), sever accident in family, death of immediate family
member (only on production of convincing support document to the airport staff).
6. Passengers who have completed their both COVID vaccine dosage ( on
production of both vaccination certificates and also a self declaration in prescribed
format).
7. Medical professionals that intend to travel for performing life saving
surgery/attending critical patients (on production of proof from the hospitals
where the surgery/medical service is intend to be performed).
The above categories passengers may be considered exemption from institutional
quarantine subject to provided required documents to the satisfaction of In-Charge
officer at the airport.
Nagpur-7 days Institutional Quarantine and 7 days home quarantine are mandatory
for those passengers who are travelling from Middle East,European Country,South
Africa and UK.
Pune- Not Applicable - Only 14 days self monitoring of health for those
passengers possessing valid negative RT-PCR test report.

Home quarantine Mumbai- 07 Days,For all International passengers arriving from Middle East,
Europe, UK, South Africa and Brazil.  14 Days for International passengers
arriving from countries other than  specified above.
Nagpur- For RT-PCR negative test report passengers,  No Home Quarantine but
self monitoring of health by passengers.
Pune- For RT-PCR negative test report passengers,  No Home Quarantine but self
monitoring of health by passengers.

Health screening Mumbai- Thermal screening  for all passengers.
Nagpur- Thermal screening  for all passengers.
Pune - Thermal screening  for all passengers.
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Covid test Mumbai-  Passengers transiting to Domestic sectors outside Maharashtra are
required to undergo RT-PCR test before connecting to their onward
flights.Passengers arriving from UK, Brazil and South Africa are required to wait
for the test results at the airport before connecting for their onward journey.
Nagpur- Not applicable
Pune- All passengers arriving from UK, Brazil, South Africa and Middle East are
required to undergo RT-PCR testing on Arrival at Pune Airport. Transit
passengers arrived from Brazil/UK/ South Africa and taking connecting domestic
flights,  need to undergo RT-PCR test and wait for Test Results (should be
negative) before they board a domestic flight. Any Transit Passenger found
positive will be shifted to nearest COVID Isolation facility.

Passenger obligation Mumbai- Passenger to upload Negative  RT-PCR test report within 72 hours prior
to undertaking the journey as well as self declaration form on Air Suvidha
portal.They will abide by decision of appropriate government authority to undergo
home quarantine/self monitoring for 14 days or as warranted. On arrival Passenger
to fill hard copy of self declaration form to be submitted to MCGM.
Nagpur- Passengers are required to self certify their health through online portal or
manually by filling self declaration form on arrival.
Pune- Passengers are required to fill up Self Declaration Form (SDF) and upload
negative RT-PCR Test Report through online portal. All passengers arriving from
UK, Brazil, South Africa and  Middle East are required to undergo RT-PCR
testing on Arrival at Pune Airport. Transit passengers arrived from Brazil / UK /
South Africa and taking connecting domestic flights need to undergo RT-PCR test
and wait for Test Results (should be negative) before they can board a domestic
flight. Any Transit Passenger found positive will be shifted to nearest COVID
Isolation facility.

Airline obligation Mumbai-  Airlines to allow boarding only to those passengers who have filled in
the Self Declaration Form on the Air Suvidha portal and uploaded the negative
RT-PCR test report. At the time of boarding the flight, only asymptomatic
travellers will be allowed to board after thermal screening. All passengers shall be
advised to download Aarogya Setu app on their mobile devices. During boarding
all possible measures for physical distancing are to be ensured. Suitable
announcement about COVID-19 including precautionary measures to be followed
shall be made at airports and in flights and during transit. While on board the
flight, required precautions such as wearing of masks, environmental hygiene,
respiratory hygiene, hand hygiene etc. are to be observed by airline staff, crew and
all passengers. De-boarding should be done ensuring physical distancing.
Nagpur- Arrival Passengers data in the prescribed format needs to be forwarded to
State Govt.
Pune-Arrival passengers data in the prescribed format needs to be forwarded to
State Govt. Airlines will also ensure that all arriving International passengers will
upload Self declaration form(SDA) and negative RT-PCR test report on the online
portal (www.newdelhiairport.in) before they are allowed to board the flight at
departing airport.
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Airport or state obligation Mumbai- Adequate arrangements for passengers waiting for their confirmatory
molecular test as well as test results ,duly following  social distancing and
provision of temporary Isolation area for passenger testing positive .Ensure
seamless sampling, testing, and waiting arrangements.
Provision of well-defined flow for arriving International passengers leading to the
waiting area, including channel for passengers arriving from Middle east, Europe,
UK, South Africa and Brazil, ensuring Social Distancing , frequent Sanitisation
and  announcements.
Nagpur- Thermal screening for all passengers.
Pune- Thermal screening for all passengers.

39 MANIPUR Domestic Institutional quarantine COVID protocols of the state will be followed for passengers testing positive.

Home quarantine COVID protocols of the state will be followed for passengers testing positive.
Home or Self Isolation for passengers whose samples are taken for the RT PCR
test, till the test results are declared.

Health screening Thermal screening will be conducted for all passengers.
 COVID test will be done free of cost for all passengers arriving from the states of
Maharashtra, Kerala, Chhattisgarh, Madhya Pradesh, Gujarat, Punjab, Rajasthan,
Haryana and Tamil Nadu

Covid test Thermal screening will be conducted for all passengers.
COVID test will be done free of cost for all passengers arriving from the states of
Maharashtra, Kerala, Chhattisgarh, Madhya Pradesh, Gujarat, Punjab, Rajasthan,
Haryana and Tamil Nadu

Passenger obligation All passengers or travellers arriving into Manipur must apply for e pass to the
Deputy Commissioner of their home district at least 2 days in advance of their
arrival.
All passengers must download Aarogya Setu App.

Airline obligation None

Airport or state obligation Thermal screening will be conducted for all passengers.
The passengers arriving into Manipur must apply for e pass to the Deputy
Commissioner of their home district at least 2 days in advance.
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40 MEGHALAYA Domestic Institutional quarantine If tested positive, passengers will be transferred to COVID facility for further
processing as per state govt protocol.

Home quarantine If tested positive, passengers will be transferred to COVID facility for further
processing.

Health screening RT-PCR test for all arriving passengers on chargeable basis in case passenger is
not carrying a negative COVID-19 report on arrival, (not earlier than 72 hours
prior to arrival). RAT is mandatory If a passenger does not possess valid RAT RT-
PCR report as per order dtd. 27.10.2020.

Covid test RT-PCR test for all arriving passengers on chargeable basis inc ase passenger is
not carrying a negative COVID-19 report on arrival (not earlier than 72 hours
prior to arrival). RAT is mandatory if a passenger does not possess a valid RAT
RT PCR test report. if carrying a valid RT PCR test report, they will be exempted
from the rapid antigen testing usually done on all entry points.

Passenger obligation All passengers must download Aarogya Setu App
 All passengers must register on the State portal to generate a unique e-invite
http://meghalayaonline.gov.in/covid/testing.htm , Meghalaya tourism app.
  E invite can also be generated on Meghalaya Tourism App.
 Both e invite and COVID negative report (not earlier than 72 hours of arrival) are
MANDATORY for entry into Meghalaya state.

Airline obligation Send the list of arriving passengers to cso   (meg(at)gmail(dot)com)

Airport or state obligation e invite validation, COVID test and thermal screening shall be done for all
passengers
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41 MIZORAM Domestic Institutional quarantine NO QUARANTINE for those reaching Mizoram with an RT PCR, TRUENATor
CBNAAT negative report (from ICMR recognized lab) not earlier than 96 hours
from arrival. In absence of the above, Compulsory RAT on arrival.
 No sample testing needed for children 1 year and below

Home quarantine NO QUARANTINE for those reaching Mizoram with an RT PCR, TRUENATor
CBNAAT negative report (from ICMR recognized lab) not earlier than 96 hours
from arrival.
 No sample testing needed for children 1 year and below.

Health screening Passengers without negative COVID report from ICMR recognized lab will be
subjected to screening at medical counter at entry point by RAPID ANTIGEN
TEST.
 Thermal screening shall be done for all passengers. In absence of Negative RT
PCR test report, compulsory RAT upon arrival.

Covid test Passengers should Carry RT PCR, TRUENAT or CBNAAT negative report (from
ICMR recognized lab) not earlier than 96 hours from arrival.
 All passengers must download Aarogya Setu App. In absence of negative RT
PCR test, compulsory RAT on arrival.

Passenger obligation Carry RT PCR, TRUENAT or CBNAAT negative report (from ICMR recognized
lab) not earlier than 96 hours from arrival.
 All passengers must download Aarogya Setu App. m Pass mandatory.

Airline obligation Simplification process is being drafted by Govt. of Mizoram and  till the time is
not rolled out commercial airlines operating to AJL, Lengpui airport are requested
to allow their passengers holding a valid ticket to board the flight even if they do
not have a valid mPASS.

Airport or state obligation Thermal screening shall be done for all passengers.
 COVID test must for passengers coming without COVID RT PCR negative test
report. In absence of covid negative report, Compulsory RAT on arrival.
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42 NAGALAND Domestic Institutional quarantine Every Returnee , traveller who produces a negative report of COVID-19 test done
not earlier than three (3) days prior to arrival in Nagaland through RT-PCR/
TrueNat/ CBNAAT shall be exempted from quarantine. Without the negative test
report as mentioned above and asymptomatic will undergo quarantine for 10 (ten)
days.

Home quarantine Every returnee or traveller without the negative test report of COVID-19 test done
not earlier than three (3) days prior to arrival in Nagaland through RT-PCR/
TrueNat/ CBNAAT and asymptomatic will undergo quarantine for 10 (ten) days.
The returnee or traveller may either opt for home quarantine or paid quarantine in
the designated hotel or lodge.

Health screening Thermal screening will be conducted for all passengers.

Covid test Returnee or traveller who produces a negative report of COVID-19 test done not
earlier than three (3) days prior to arrival in Nagaland through RT-
PCR/TrueNat/CBNAAT shall be exempted from quarantine (if the person has to
arrive on say Thursday, the swab should have been given for testing not earlier
than Monday). The returnee or traveller should carry the soft/hard of the negative
test report and produce it whenever asked by the competent authority.
Without the negative test report as mentioned above and asymptomatic will
undergo quarantine for 10 (ten) days.

Passenger obligation All returnees or travellers shall self-monitor their health for development of any
COVID like symptoms- fever, cough, difficulty in breathing etc. and shall update
the status in COVID Nagaland Visitors App twice daily. In case of development
of any of the above mentioned symptoms, they are advised to contact the
respective District Health Helpline 1800 345 0019. The returnee or traveller
should carry the soft/hard of the negative test report and produce it whenever
asked by the competent authority.
All passengers must download Aarogya Setu App.

Airline obligation None

Airport or state obligation Thermal screening will be conducted for all passengers.
The Government Servants entering the State on official tours, or returning after
making a tour outside or coming back after availing leave will also be covered by
the same quarantining provisions as mentioned above.
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43 ORISSA Domestic Institutional quarantine No institutional quarantine. Passenger if tested positive will be sent for
institutional treatment.

Home quarantine If passengers are not carrying negative COVID report then mandatory 07 days
home quarantine.

Health screening Thermal screening shall be done for all passengers.
It is MANDATORY for passengers arriving from Kerala, Punjab, Maharashtra,
Madhya Pradesh and Chhattisgarh to carry a COVID negative report from an
approved lab not earlier than 72 hours of arrival into the state of Odisha. Or a
COVID Vaccination final certificate.

Covid test MANDATORY Rapid Antigen Test for passengers arriving from Kerala, Punjab,
Maharashtra, Madhya Pradesh and Chhattisgarh, those passengers not carrying a
COVID negative report from an approved lab not earlier than 72 hours of arrival
into the state of Odisha.

Passenger obligation All incoming passengers arriving   from , Kerala, Punjab, Maharashtra, Madhya
Pradesh and Chhattisgarh shall have to mandatory RT-PCR negative test report
issued from an approved Lab, subject to condition that RT-PCR test should have
been taken within 72 hours prior to commencement of journey Or a COVID
Vaccination final certificate.

Airline obligation Digital self-declaration form which is to be submitted by airlines to State Health
Authority on daily basis.
Airlines shall make onboard announcement for proper disposal of PPEs in Bio
Hazard bins before leaving the Airport terminal.

Airport or state obligation Thermal screening shall be done for all passengers and
in FIDS always COVID-19 prevention tips are displayed and flex banner and
stickers are paste at different passenger eye contacting points.

03/04/2021

44 ORISSA International Institutional quarantine International arriving passenger having RT-PCR negative report would be
exempted from institutional quarantine. Accordingly, MoCA vide OM dated
07-08-2020 has allowed for onward air journey of International arriving
passengers, when exemption from institutional quarantine is granted by the state
authorities (of the entry airport) on the basis of negative RT-PCR test report, for
which test was conducted within 72 hours prior to undertaking the journey.

Movement of Person on Vande Bharat and air transport bubble flights will
continue to be regulated as per SoP issued.

Home quarantine as above

Health screening as above

Covid test as above

Passenger obligation as above

Airline obligation as above

Airport or state obligation as above
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45 PONDICHERY Domestic Institutional quarantine No quarantine

Home quarantine No quarantine

Health screening Thermal screening will be done for all passengers

Covid test Not mandatory. Only for symptomatic passengers on the discretion of health
officials

Passenger obligation Passenger is required to fill up Health Declaration form upon arrival

Airline obligation Customers to be informed about COVID 19 arrival process before boarding
 Airlines to ensure that all other arriving passengers names, address and mobile
numbers to be provided to the State
 Station managers to provide arriving passenger list to Nodal officer in advance

Airport or state obligation Thermal screening will be conducted for all passengers

01/04/2021

46 PUNJAB Domestic Institutional quarantine Domestic Passengers  No Quarantine
International Passengers: International travelers arriving in Punjab to be tested by
RAT kits at airport in case of unavailability of RTPCR report for test conducted
within 96hrs of arrival (Pax travelling to India).
Home quarantine will be there for next 07 days
For international arrivals (foreign country to India) please visit the following link
for detailed guidelines
https://www.goindigo.in/information/international-travel-guidelines.html

Home quarantine No Quarantine

Health screening Thermal screening will be conducted for all passengers

Covid test COVID-19 test shall be performed on random basis

Passenger obligation Domestic Passengers  All passengers must download Aarogya Setu App
 All passenger must register on COVA Punjab App before commencing their
journey.

Airline obligation None

Airport or state obligation COVID-19 test shall be performed on random basis
Thermal screening will be conducted for all passengers.

15/03/2021
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47 PUNJAB Domestic Institutional quarantine No institutional quarantine

Home quarantine Asymptomatic passengers will be home quarantined for 05 days.
Passengers entering and leaving the state within 72 hours are exempted from
quarantine. Frequent commercial and professional travellers are also exempted
from quarantine.

Health screening Thermal screening will be conducted for all passengers

Covid test No Covid Test.

Passenger obligation All passenger must register on COVA Punjab App before commencing their
Journey
Passengers are expected to certify the status of their health through the Aarogya
Setu mobile app or a Self Declaration Form.
Boarding pass shall be considered as e-pass for movement to and from airport
during curfew period (Saturday, Sunday and Public Holidays)

Airline obligation Provide details of passengers with state administration.
Deplane passengers from the aircraft by maintaining social distancing..

Airport or state obligation Thermal screening will be conducted for all passengers
COVA Punjab and Arogya Setu App registration to be checked for each passenger

05/04/2021

Total records - 64

Report generated on 08 April 2021 12:12:37 pm Page 50



 

 

 
S.No

.
State For Description Last updated on

48 PUNJAB International Institutional quarantine Passenger who have undergone COVID-19 test and tested negative 72 hrs prior to
the arrival shall be exempted from institutional quarantine
RT-PCR test is conducted for all the remaining passengers, if tested positive,
Home Isolation/ Institutional quarantine for positive Covid-19 passengers

Home quarantine Home quarantine of 07 days for remaining passengers.

Health screening Thermal screening is done for all passengers

Covid test Passenger who have undergone COVID-19 test and tested negative 72 hrs. prior to
the time of the arrival shall be exempted from institutional quarantine
All the travellers arriving from/transiting through flights originating in United
Kingdom, Europe or  Middle East shall be mandatorily subjected to self-paid
confirmatory molecular tests on arrival at Airport.

Passenger obligation All passenger must register on COVA Punjab App before commencing their
Journey
Passengers are expected to certify the status of their health through the Aarogya
Setu mobile app or a Self Declaration Form.
International passengers are required to fill self-declaration form on
www.newdelhiairport.in
Boarding pass shall be considered as e-pass for movement to and from airport
during curfew period (Saturday, Sunday and Public Holidays)

Airline obligation Provide details of passengers with state administration.
Deplane passengers from the aircraft by maintaining social distancing..
Inform International passengers about Rapid test for passengers without negative
RT-PCR report.
Deplane passengers from the aircraft using passenger step ladders.

Airport or state obligation COVID-19 test shall be for International Passengers not having RT-PCR negative
report as well as screening of domestic passengers.
Thermal screening will be conducted for all passengers
COVA Punjab and Arogya Setu App registration to be checked for each passenger

05/04/2021
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49 RAJASTHAN Domestic Institutional quarantine 14 days of voluntary Home Quarantine for all passengers
 Symptomatic passengers shall be isolated and taken to nearest health facility

Home quarantine 14 days of voluntary Home Quarantine for all passengers
 Symptomatic passengers shall be isolated and taken to nearest health facility

Health screening Thermal screening shall be done for all passengers
It is MANDATORY for passengers arriving from Kerala, Maharashtra, Gujarat,
Madhya Pradesh, Haryana and Punjab to carry a COVID negative report from an
ICMR approved lab not earlier than 72 hours of arrival into the state of Rajasthan.

Covid test  Thermal screening shall be done for all passengers.

Passenger obligation All passengers must download Aarogya setu App
 All passengers must submit Self-Health Declaration and go through screening
process.

Airline obligation All airlines must submit passengers details with mobile numbers in advance
FLIGHTS(dot)INWARD(at)RAJASTHAN(dot)GOV(dot)IN

Airport or state obligation  Thermal screening shall be done for all passengers.

15/03/2021

50 RAJASTHAN Domestic Institutional quarantine 15 days quarantine in case of non submission of negative RTPCR (COVID) report
at the Arrival.

Home quarantine No home quarantine.

Health screening Thermal screening shall be done for all departing passengers.Negative RT-
PCR(COVID-19)test report of last 72hrs is mandatory for all passengers entering
into the state.

Covid test Negative RT-PCR(COVID) test report of last 72 hrs is mandatory for all
passengers entering into the state.

Passenger obligation Passengers are expected to certify the status of their health through the
ArogyaSetu mobile app or a Self-Declaration Form and are carrying their negative
RT-PCR(of within 72 hrs) test report to enter into the state. Passengers are
expected to cover their Faces and following social distancing norms in the airport
premises.

Airline obligation All airlines must submit passengers details with mobile numbers in advance to
below mentioned mail id flights.inward at the rate rajasthan.gov.in

Airport or state obligation Thermal screening shall be done for all departing passengers.

05/04/2021
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51 RAJASTHAN International Institutional quarantine 7 days Institutional Quarantine to those who came in Contact of a positive case
traveling from Brazil, South Africa and United Kingdom
Contacts of the case include the co-passengers seated in the same row, 3 rows in
front and 3 rows behind, along with the identified Cabin Crew as well as high risk
contacts in the community as defined in Guidelines for Contact Tracing of Covid
19 Cases in Community Settings.

Home quarantine 7 days Home Quarantine mandatory for all passengers travelling fromBrazil,
South Africa and United Kingdom.Seven (07)days Home Quarantine for those
who came in contact of a positive case traveling from other countries

Health screening Thermal screening shall be done for all passengers

Covid test COVID RT-PCR test shall be done at airport for all passengers coming from
Europe, Middle East, Brazil, South Africa and United Kingdom.

Passenger obligation Passenger should submit self-declaration form on the online portal
(www.newdelhiairport.in)
Passenger must carry COVID-19 RT-PCRnegative report. This test should have
been conducted within 72 hours prior to undertaking the journey.
Exemption from carrying RT-PCR Test report-
Those traveling to India in the exigency of death in the family. If they wish to seek
such exemption, they shall apply to the online portal (www.newdelhiairport.in) at
least 72 hours before boarding. The decision taken by the government as
communicated on the online portal will be final.

Airline obligation Make passengers aware to follow social distancing and safety protocols/guidelines
provided by government.

Airport or state obligation Thermal screening shall be done for all passengers. RT-PCR testing facility should
be provided at airport.

05/04/2021

52 SIKKIM Domestic Institutional quarantine Paid basis for tourists

Home quarantine Not Required

Health screening Thermal screening

Covid test Not done at airport

Passenger obligation 72 hrs RTPCR test prior to their arrival as per state govt. advisory w.e.f 7th April
2021. In case tourists arrive without report, travel agents/ home stay owners shall
get RTPCR test/ trueNAT in state at specified locations by govt. of Sikkim.

Airline obligation Social distance to be maintained and mask to be worn and update Aarogya setu
status

Airport or state obligation Social distance to be maintained and mask to be worn and update Aarogya setu
status

03/04/2021
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53 TAMIL NADU Domestic Institutional quarantine Only for symptomatic passengers on the discretion of health officials.

Home quarantine All passengers (other than Maharashtra and Kerala) have to undergo self-
monitoring of their health for 14 days. (During the period, if the individual
develops fever, cough, breathlessness they shall visit health facility)
All passengers who travelled from Maharashtra and Kerala have to undergo 7 days
of Home Quarantine and 7 days of self-monitoring on their health. (During the
period, if the individual develops fever, cough, breathlessness they shall visit
health facility).
Business travelers visiting Tamil Nadu for short stay of 72 hours are exempt from
home quarantine norms.

Health screening  Thermal screening mandatory for all passengers.

Covid test Not mandatory. Only for symptomatic passengers on the discretion of health
officials.

Passenger obligation Auto e-pass (TN e-pass) is mandatory for all International and Domestic
passengers from other States/UT (except from Karnataka, Andhra Pradesh and
Puducherry).

Airline obligation Ensure passengers travelling to TN from other states/UTs or countries have e-
pass.

Airport or state obligation Thermal screening shall be done for all passengers
COVID test for passengers at the discretion of Health Officials.

01/04/2021
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54 TAMIL NADU International Institutional quarantine For symptomatic passengers as advised by health authorities

Home quarantine For all International travelers Coming/  transiting  from United Kingdom, Brazil
and South Africa who are found negative on testing at the airport shall be allowed
to take their connecting flights and advised quarantine at home for 7 days .
For all International travelers except travelers coming through flights originating
from United Kingdom, Brazil, South Africa, Europe and Middle East shall self-
monitor of their health for 14 days.
For all International travelers from Middle East who have to exit the destination
airport or take connecting flights to their final domestic destination will be advised
to self-monitor their health for 14 days. They shall give samples at the designated
area and exit the airport.
Those Coming as transit travelers from United Kingdom, Brazil and South Africa
who are found negative on testing at the airport shall be allowed to take their
connecting flights and advised quarantine at home for 7 days.

Health screening Thermal screening for all international arrivals.
Self paid COVID-19 test  (RT-PCR/TrueNat) at Airport
In respect of transit passengers from United Kingdom, South Africa and Brazil
whose final destination is Tamil Nadu and who have tested negative in transit
Airport in India, they shall give sample for testing and leave the Airport. Follow
up action shall be taken up by the Director of Public Health and Preventive
Medicine based on test report.

Covid test For all symptomatic passengers as advised by health authorities.
All international travelers coming/transiting from flights originating from United
Kingdom, Brazil, South Africa will give their sample in the designated area and
exit the airport only after confirmation of negative test report.
All International travelers from Middle East who have to exit the destination
airport  or take connecting flights to their final domestic destination shall give
samples at the designated area and exit the airport.

Passenger obligation e-pass (TN e-pass) is mandatory for all International and Domestic passengers .
All International travelers should submit Self-Declaration form on the online Air
Suvidha portal (www.newdelhiairport.in)All passengers should upload a negative
COVID-19 RT-PCR report. This test should have been conducted within 72 hours
prior to undertaking the journey.
All International travelers coming/transiting from flights originating from United
Kingdom, Brazil, South Africa and Middle East should submit Self-Declaration
Form (SDF) on the online Air Suvidha portal (www.newdelhiairport.in) before the
scheduled travel and to declare their travel history (of past 14 days).

Airline obligation Ensuring passengers are complying with the center/state guidelines including RT-
PCR  test reports prior boarding.

Airport or state obligation Implementation of  travel guideline issued by Center/State authorities. Test facility
at Airport.

01/04/2021
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55 Telangana Domestic Institutional quarantine Only for symptomatic passengers on the discretion of health officials.

Home quarantine All passengers (other than Maharashtra and Kerala) have to undergo self
monitoring of their health for 14 days. (During the period, if the individual
develops fever, cough, breathlessness they shall visit health facility)
All passengers who travelled from Maharashtra and Kerala have to undergo 7 days
of Home Quarantine and 7 days of self-monitoring on their health. (During the
period, if the individual develops fever, cough, breathlessness they shall visit
health facility).

Health screening Thermal screening shall be done for all passengers

Covid test Thermal screening shall be done for all passengers.
Only for symptomatic passengers on the discretion of health officials.

Passenger obligation None

Airline obligation None

Airport or state obligation Thermal screening shall be done for all passengers

01/04/2021
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56 Telangana International Institutional quarantine For symptomatic passengers as advised by health authorities

Home quarantine For all International travelers Coming/ transiting from United Kingdom, Brazil
and South Africa who are found negative on testing at the airport shall be allowed
to take their connecting flights and advised quarantine at home for 7 days .
For all International travelers except travelers coming through flights originating
from United Kingdom, Brazil, South Africa, Europe and Middle East shall self
monitor of their health for 14 days.
For all International travelers from Middle East who have to exit the destination
airport or take connecting flights to their final domestic destination will be advised
to self-monitor their health for 14 days. They shall give samples at the designated
area and exit the airport.
Those Coming as transit travelers from United Kingdom, Brazil and South Africa
who are found negative on testing at the airport shall be allowed to take their
connecting flights and advised quarantine at home for 7 days.

Health screening Thermal screening for all international arrivals.
Self paid COVID-19 test (RT-PCR) at Airport In respect of transit passengers
from United Kingdom, South Africa and Brazil whose final destination is
Telangana and who have tested negative in transit Airport in India, they shall give
sample for testing.

Covid test For all symptomatic passengers as advised by health authorities.
All international travelers coming/transiting from flights originating from United
Kingdom, Brazil, South Africa will give their sample in the designated area and
exit the airport only after confirmation of negative test report.
All International travelers from Middle East who have to exit the destination
airport or take connecting flights to their final domestic destination shall give
samples at the designated area and exit the airport.

Passenger obligation All International travelers should submit Self-Declaration form on the online Air
Suvidha portal (www.newdelhiairport.in)All passengers should upload a negative
COVID-19 RT-PCR report. This test should have been conducted within 72 hours
prior to undertaking the journey.
All International travelers coming/transiting from flights originating from United
Kingdom, Brazil, South Africa and Middle East should submit Self-Declaration
Form (SDF) on the online Air Suvidha portal (www.newdelhiairport.in) before the
scheduled travel and to declare their travel history (of past 14 days).

Airline obligation Ensuring passengers are complying with the center/state guidelines including
RTPCR
test reports prior boarding.

Airport or state obligation Implementation of travel guideline issued by Center/State authorities. Test facility
at Airport.

01/04/2021
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57 TRIPURA Domestic Institutional quarantine All Symptomatic passenger shall undergo Quarantine for 14 days. If tested
positive, state health protocols treatment to be followed.
 Asymptomatic passengers are exempted from quarantine.

Home quarantine All Symptomatic passenger shall undergo Quarantine for 14 days. If tested
positive upon arrival, state health protocol to be followed.
 Asymptomatic passengers are exempted from quarantine.

Health screening COVID test shall be done for Selective arriving passengers. The test will be done
by state health officials and passengers do not need to pay for the swab test.
Mandatory thermal screening shall be done for all passengers.

Covid test COVID test shall be done for Selective arriving passengers on random basis and
for symptomatic passengers after screening. The test will be done by state health
officials and passengers do not need to pay for the  Covid swab test.
Mandatory Covid test for all incoming passengers from Maharashtra and from
foreign countries.

Passenger obligation Bangladesh Passport holders intending to enter Bangladesh can do so via Akhaura
check-post. S/he will be transported to Akhaura check post in special transport on
payment basis
 All passengers must download Aarogya Setu App. Self health monitoring for 14
days.

Airline obligation None

Airport or state obligation COVID test shall be done on random basis.
Mandatory  thermal screening shall be done for all passengers.
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58 UTTARANCHAL Domestic Institutional quarantine No quarantine for travelers coming to Uttarakhand with stay less than 7 days.
Visitors will provide residence or stay address to authorities.
 Home quarantine for visitors coming for more than 7 days.
 10 days of Institutional quarantine for Army and  paramilitary personal.
 Govt official from state and center, Judges of Supreme and High court and other
judicial officers, MPs and  MLA of Uttarakhand and support staff are exempted
from quarantine.
 All passengers will be exempted from home quarantine if they arrive with RT-
PCR or TrueNAT or CBNAAT or Antigen test with negative report mot more than
96hrs before arrival. This is not mandatory.
 If the passenger is found positive necessary protocols laid down by state
authorities will be followed

Home quarantine No quarantine for travelers coming to Uttarakhand with stay less than 7 days.
 Visitors will provide residence/stay address to authorities.
 Home quarantine for visitors coming for more than 7 days.

Health screening Thermal screening shall be conducted for all passengers.
 COVID Test will be done (free of cost) for passengers arriving from Maharashtra,
Kerala and Gujarat.
 Passengers with positive COVID result will be sent to quarantine center for
further processing
 Official of Uttarakhand on return to state after 5 days shall get the COVID-19 test
done.

Covid test COVID Test will be done (free of cost) for passengers arriving from Maharashtra,
Kerala and Gujarat.
Passengers with positive COVID result will be sent to quarantine center for further
processing

Passenger obligation All passengers travelling to Uttarakhand need to register (Mandatory) on state
website http://smartcitydehradun.uk.gov.in
 All passengers must download Aarogya Setu App

Airline obligation Arrival or Departure Passenger manifest should be provided to state authorities

Airport or state obligation Thermal screening will be conducted for all passengers

15/03/2021
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59 UTTARANCHAL Domestic Institutional quarantine No Institutional Quarantine

Home quarantine All asymptomatic inbound person shall be exempted from home quarantine if they
have undergone RT-PCR/TrueNAT/CBNAAT/Antigen test with negative report
on return not earlier than 72 hours before the arrival to Uttrakhand.

Health screening Thermal Screening shall be done for all Passengers originating from the State of
Maharashtra, Kerala, Punjab, Karnataka, Chattisgarh, Madhya Pradesh, Tamil
Nadu, Gujarat, Haryana, Uttar Pradesh, Delhi, Rajasthan

Covid test There are Covid-19 testing counters manned by Medical Team of doctors from
State Govt Health Dept. As per the guidelines issued by state govt, if the
passenger originating from the State of Maharashtra, Kerala, Punjab, Karnataka,
Chattisgarh, Madhya Pradesh, Tamil Nadu, Gujarat, Haryana, Uttar Pradesh,
Delhi, Rajasthan  is carrying Covid-19 negative report of last 72 hours, then he/she
is exempted from the test at the airport otherwise, Covid-19 test is to be conducted
for the incoming passengers. The above test is done on free basis at the Dehradun
airport.

Passenger obligation As mandated by the Uttrakhand state govt., each passenger must register on the
web-portal of http://smartcitydehradun.uk.gov.in prior to their travel and relevant
documents as sought shall be uploaded while registration.
All persons must download AarogyaSetu App on their phone.

Airline obligation Passenger needs to register on the web-portal of
http://smartcitydehradun.uk.gov.in prior to their travel and relevant documents as
sought shall be uploaded during registration.

Airport or state obligation Thermal screening of all persons is mandatory  at the airport. If the person is found
symptomatic, then Antigen test shall be conducted by the district administration

05/04/2021
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60 UTTAR PRADESH Domestic Institutional quarantine No  institutional quarantine.

Home quarantine In case the passenger travels to another state for a period upto 5 days, then in case
of the asymptomatic condition on return, the person does not need to be
quarantined.
In case of symptomatic condition on return, the person needs to get tested for
COVID-19 immediately while being home quarantined.
In case of travel to another state for a period more than 5 days, person has to stay
in 14 days of Home Quarantine on return.

Health screening Mandatory at the arrival and Departure.

Covid test Covid-19 test (Rapid Antigen) shall be performed on random basis for Arrival
pax.  All passengers arriving by flights from Maharashtra and Kerala will have to
undergo Antigen/RT-PCR test upon arrival. For smooth movement and early exit
from the airport, passengers are advised to produce negative RT-PCR report
conducted within 72 hours of scheduled departure.

Passenger obligation Passenger will need to register on state website before they exit the arrival hall
using below web link or phone number Web Link : https://reg.upcovid.in or call
1800-180-5145 Passengers exiting Uttar Pradesh within 7 days of arrival shall be
exempted from mandatory quarantine subject to validation of return/ onward travel
Passengers are expected to certify the status of their health through the
AarogyaSetu Mobile app or a Self Declaration Form.

Airline obligation All airlines have to follow the guidelines issued by MoCA, DGCA  and MoH FW
for domestic and International travel.

Airport or state obligation Thermal screening will be conducted for all passengers.
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61 UTTAR PRADESH Domestic Institutional quarantine Domestic passengers 14 days of Home Quarantine
Exception to Quarantine:
Passengers exiting Uttar Pradesh within 7 days of arrival shall be exempted from
mandatory quarantine subject to validation of return or onward travel.
International Passengers
For international arrivals (foreign country to India) please visit the following link
for detailed guidelines
https://www.goindigo.in/information/international-travel-guidelines.html

Home quarantine 14 days of Home Quarantine
Exception to Quarantine
Passengers exiting Uttar Pradesh within 7 days of arrival shall be exempted from
mandatory quarantine subject to validation of return or onward travel.

Health screening Thermal screening will be done for all passengers.
Passengers arriving from Kerala and Maharashtra will require RTPCR negative
report from ICMR accredited labs done within last 72hrs.
Varanasi  For passengers arriving in Varanasi from Maharashtra and Kerala below
shall apply.
 If the passengers are not carrying the RT-PCR negative report, then they will
undergo the RAPID ANTIGEN TEST at Varanasi Airport.
Any passengers found with SYMPTOMS and not carrying the RT-PCR negative
report will only undergo RT-PCR test at Varanasi Airport.
 Both RAPID ANTIGEN and RT PCR test will be free of cost by the state
authorities

Covid test If the passengers are not carrying the RTPCR negative report, then they will
undergo the RAPID ANTIGEN TEST at Varanasi Airport.
 Any passengers found with SYMPTOMS and not carrying the RTPCR negative
report will only undergo RT-PCR test at Varanasi Airport.
 Both RAPID ANTIGEN and RTPCR test will be free of cost by the state
authorities

Passenger obligation Passengers arriving from Kerala and Maharashtra will require RTPCR negative
report from ICMR accredited labs done within last 72hrs.
 Passenger will need to register on state website before they exit the arrival hall
using below web link or phone number Web Link  https://reg.upcovid.in or call
1800-180-5145
 Passengers exiting Uttar Pradesh within 7 days of arrival shall be exempted from
mandatory quarantine subject to validation of return/onward travel
 All passengers must download Aarogya Setu App

Airline obligation None

Airport or state obligation Thermal screening will be conducted for all passengers.
 Passengers without RT-PCR report need to be tested at the airport.
 Validation of registration shall be performed before allowing the passenger to exit
from arrival hall

15/03/2021
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62 UTTAR PRADESH International Institutional quarantine 07 days
Exception to Institutional Quarantine for International passengers-
In the event of pregnancy, death in family, serious illness or being parent of
children having age less than 10 years, passenger shall be exempted from 07 days
Institutional Quarantine. However, he shall be Home Quarantined for a period of
14days.
For seeking exemption in the above cases, the passenger has to apply on the
website www.newdelhiairport.inminimum 72 hrs prior to the date of Journey. The
decision with regard to the exemption request shall be intimated by the
government on the online portal and be treated as final.
Passengers who have undergone RT-PCR test and tested NEGATIVE 96 hrs prior
to the date of journey shall be eligible to seek exemption from 07 days
Institutional quarantine. The passenger may either apply for exemption on the
online portal (www.newdelhiairport.in) or produce the valid test report on arrival
in India.

Home quarantine 07 days (followed by Institutional quarantine of 07 days)
14 days in case of exemption from Institutional quarantine

Health screening Mandatory at the arrival and departure

Covid test No covid test at Airport

Passenger obligation All Passengers will need to fill the self declaration forms on the online portal
(www.newdelhiairport.in) minimum 72 hrs prior to the date of Journey.

Airline obligation All airlines have to follow the guidelines issued by MoCA, DGCA and MoH and
FW for domestic and International travel

Airport or state obligation Thermal screening will be conducted for all passengers Validation of registration
shall be performed before allowing the passenger to exit from arrival hall.
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63 WEST BENGAL Domestic Institutional quarantine 14 days of Self monitoring for all asymptomatic passengers is advised.

For symptomatic passengers, the Health Authorities will decide the Quarantine
requirement on case basis.

Home quarantine 14 days of Self monitoring for all asymptomatic passengers is advised.

For symptomatic passengers, the Health Authorities will decide the Quarantine
requirement on case basis.

Health screening Thermal screening will be done for all passengers upon arrival.

Covid test It is COMPULSORY for all passengers coming from Maharashtra, Kerala,
Karnataka and Telangana to carry a Covid negative RT-PCR report for such test
conducted within 72 hours before flight departure time.
As per State Government, Covid test is not to be conducted at arrival.

Passenger obligation All passengers coming from Maharashtra, Kerala, Karnataka and Telangana shall
carry a Covid negative RT-PCR report for such test conducted within 72 hours
before flight departure time.

Airline obligation Negative RT-PCR report for passengers boarding from the states of Maharashtra,
Kerala, Karnataka and Telangana must be verified at origin by the airline staff.

Airport or state obligation Thermal screening and health profiling shall be done upon arrival.
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64 WEST BENGAL International Institutional quarantine For symptomatic passengers as advised by health authorities

Home quarantine For all International travelers except travelers coming through flights originating
from United Kingdom, Brazil, South Africa, Europe and Middle East are advised
for self-monitor of their health for 14 days. All such passengers shall inform to the
State or National Call Centre in case they develop symptoms at any time during
the quarantine or self-monitoring of their health.

For All international travelers coming or transiting from flights originating from
United Kingdom, Brazil, South Africa has to give their sample in the designated
area and exit the airport only after confirmation of negative test report. Transit
travelers from United Kingdom, Brazil and South Africa who are found negative
on testing at the airport shall be allowed to take their connecting flights and
advised quarantine at home for 14 days. Non Transit travelers shall give samples
at the designated area and exit the airport.

All other travelers from Middle East who have to exit the destination airport or
take connecting flights to their final domestic destination shall give samples at the
designated area and exit the airport. If the test report is negative, they will be
advised to self-monitor their health for 14 days. If the test report is positive, they
will undergo treatment as per standard health protocol.

Health screening Thermal screening will be done for all passengers upon arrival.

Covid test For all symptomatic passengers as advised by health authorities.

All international travelers coming or transiting from flights originating from
United Kingdom, Brazil, South Africa has to give their sample in the designated
area and exit the airport only after confirmation of negative test report. Transit
travelers from United Kingdom, Brazil and South Africa who are found negative
on testing at the airport shall be allowed to take their connecting flights and
advised quarantine at home for 14 days. Non Transit travelers shall give samples
at the designated area and exit the airport.

All travelers from Middle East who have to exit the destination airport or take
connecting flights to their final domestic destination shall give samples at the
designated area and exit the airport.

As per State Government Directive, sample/swab collection facility has been set
up by State authorized labs for international arriving passengers.
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Passenger obligation All International travelers should submit Self Declaration form on the online Air
Suvidha portal (www.newdelhiairport.in).

All passengers should upload a negative COVID-19 RT-PCR report. This test
should have been conducted within 72 hours prior to undertaking the journey.

All International travelers coming/transiting from flights originating from United
Kingdom, Brazil, South Africa and Middle East should submit Self-Declaration
Form (SDF) on the online Air Suvidha portal (www.newdelhiairport.in) before the
scheduled travel and to declare their travel history (of past 14 days).

Airline obligation Ensuring passengers are complying with the center/state guidelines including
RTPCR test reports prior boarding.

Airport or state obligation Implementation of travel guideline issued by Center/State authorities. Testing
facility at Airport.
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